605  Papers laid

on the Table a copy of the Twenty-
fourth Report of the Committee on
Public Undertakings (1968-69) on
action taken by Government on the
recommendations  contajned in the
Thirty-sixth Report of the Committee on
Public Undertakings (1966-67) on
Indian Oil Corporation Limited (Refine-
ries Division).

FORTIETH REPORT OF THE PUB-

LIC ACCOUNTS COMMITTEE
{1968-69)

SHRI N. R. MUNISWAMY
(Madras): Mr, Chairman, Sir, I beg to
lay on the Table a copy of the Fortieth
Report of the Public Accounts Com-
mittee (1968-69) on Appropriation Ac-
counts (Posts and Telegraphs), 1966-67
and Audit Report (Posts and Tele-
graphs), 1968,

——

SIXTH REPORT OF THE COM-
MITTEE ON SUBORDINATE LEGIS-
LATION

ft ast femte s fag (fR) -
sy faum graedY afufe w1 wor
gRATT & g F@T

MOTION OF THANKS ON THE
PRESIDENT’S ADDRPESS

MR. CHAIRMAN : Mr, Mahabir

Dass may begin his speech. The House
sits till 6.00 p.M.

[The Vice-CHAIRMAN  (Shri M. P.

BHARGAVA), in the Chair]

off wgidiz @w (fagR) : weeE
IJYETERT HRIET, AIAAT 1 370
Fo qUegdTET ST F FEATT FT, foTa=T
JRAT o HAAT HIeRAT qear<
¥ fran &, ifewr o § g & awdR
FAT E | AT9-AT9 | Teenfy agey &
i Ia% sfvaaw & fay o™
YT FTAT F W IR SaTgee qAT |
fear 9m1

I AT @I IS | gfg F1 G
fut & ag aga davwsT g 1 1968-
69 ¥ o ammr N 7 ¢ fw 85
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T JHI 93 afers ST FTe Sae
qE AW AR 61 Fr& TR IHT
9T &Y & & AT, I8 3w AV AT
T IAET & 1 NF DHGT FT AW
ST T 99 211 97 95 O F 205 &
TAT § ) AT HET I FT THAAT |
qTATT # FHT AR frala & agad qun
TN M ¥ FW FI g SEP
AT Arfo THo THo FT Arafufe s
2T, St Wvg § @97 2, 9gd wher
TATH & | AT ST § AL AHE
oy fawreftere S[@Ts 69 & 380 AMATE
fasret a1 gE #¢ T fomd gw
Zeed] 1 ggraT ¥ g | Ag W O
HETW FHAAT § |

e Tl & o gee fag &
9g TR AgAAT TG & | ¥ A1gar §
=T L AT & F AT I AFHC
JAA | AT | 7 T WY T 99T HCAT
wrear g & o dan, JrEar S
entAaT F ATH 9 At gHEATE &Y W
& o8 oY oo a9 T AT e
FL aifs oy wEAREDY & ¥FELE 9
TEEFAT FF AT 3T A AT & T
qF TR |

AR UF WA G387 & THUSH
HIR FAT FT ILEL I U AT AT
IAY gAAT FA FT KW A, A
ATeFd a7 FIG@T 2 WIF THUTT AR
T TR AW T B §, I 4R
BT & 31T I e F9 &, sHiag
AT W e w31 ¥ g faew sl
qedt 21 gATY ATEHET qgT AfEE g,
oY 9= g G av q3dr I @ g, qQ
SE A & g o Ae-Ae
9T 427 &Y T &, SHHT TW FA F
e ZaTd g W A @ & W
T | TF GF XA 2 |



607  Motion of Thanks
JgEATE (st AEER SaE
AR ) : WEETL I S, T & T
The House stands adjourned till 2.00
P.M.

The House then adjourned for lunch
at one of the Clock.

The House reassembled after lunch
at two of the clock, Tue Derury
CHAIRMAN in the Chair.

oft AR T AFAYT IR
HRIAT, & = Udo Fo JWYMT T F
I8 I F A9GT FW@I F ) TR
st ferar &, Trorer &, GE-TE dTSAY
1 TR FT gAT foA4T € SHET oY
YT FIATE |

AR UF AWAME a7 9 Hiws
TR W ¢ F 5 qwr /7 whoww
2 fafm srfr & o3 fF 1961 50 &
qo9 F e ag fafaw gue
a=yqT 12. 3 wfqwa o s 5 1961 %o
F q1T AT afyw a7 7€ gl | T
o WEIST 7 qZ FEA H7 TYT A1 57
fF 1961 £ & §99 & sqET fewdt
¥ fafaa qudi 7 wen 60. 8 g
2, 3@ A 55 gfqwe, wife3q | 50, 4
gftwe, aforgx & 45,1 whoe &)
AHT FT IETEL 3T & qII-ATT 7§ 78,
FTTATE 196130 A fAgUH 29,6
sfama fofai w5 ae €1 e
st & T weh e # -
FY Ig7 W Fear i, TG 9% qH YT
& ag e 7 sfawa 9T 1 38 gfter
FO & T A B-fog gwl & de
12, 3 9fa7w 1961 %o & ¥ TE W1 vy
FaTaT & % ey dat 7 o forer v
S AL AT FIH A& gar &)
ag & 2 T o § ofv-fadt afgersi
F1 @&AT 1961 o & 1.5 wiama o
7g 1963 €0 F A7 &7 agq s
¥g W Ehive
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AR T AEAE G FHE A
FTATAE L R G AT F ogwa
A £ | ATATFAT HAT ATFAT A T
Y g TG ATIEF I9 A9AT Griea #F
AT 7 a9 w_er A orgi R
JaEg AT 0qo THo qroe ﬁT?-r"r-W
T | 97 qrfeat wgere’ € I9=t
SEAT F &1 A & TA-FIA KT 3G FC
firey feam)

Y qAAITET (ST g2W) ¢ A
T !

ot AgEiT I ;S g, faege &
T | I IR HAET HR HEATET F
fogra & aga agT U § AR a7 W
TataE zat @1 faeqa W frar §
qg FAGT A AFAHS q HAA BT ATEF
qaIe far $i Fw & fagg FTam
T FITEET F1 g0 99T IS F €
# AT Fifs Swar F1 FfaEt 2 HR
Ftuw 4 faes wwal & wf ot @
AT 21 T e TR g &
AT FOIH F a1

=Y QRAATUR : ST F AT

st wgEy aw o fagm ®OT
@o@oq}ow,mm?%m
fecdt e afaeeT &, & a9 & & §iw
et TE | ATEE | Y T aweAar
Freg w1 fas ) e i o §
Fig 77 wenafy g §F Sadr 7
FTH1 srfa quy faar g1 9fF g9
F gz fae-fam faae sk ¥ &
Tl T I GAAT FL {2 AT FX
TF AT F AL a9 A1 qqH ILWT
FT BITHT G T TLFATD FT AT
FI TATE FT JIT I FT TN FI
T2 &, I78 QAT &Y §R1 {6 IAF1 THT
AT T F ST I TG AT AR T IR
e I IFEATR AT qaqqw &7 §
T 2w HAOd #1 fou 3 fag St
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[y wgrdi T )
TsAfaE |igT T ag auEA T T8l
HET AT TFAT 2 | T Gl TFoF T
el qiEl &7 #5gr o 9T 7 AT Fgi
HY ST T ITIATET | FHAA 1 foorft
FaEn W afgaarg iR faes ®
SJIIATE] & 9TF 9T ZT £ 1 afaad-
ATY AL faeelt & ITFATET FT TR
qray 1

sft TERIEE W AT FerERT
TS FT A T

Y HETENR T ;=) FIaaA A"
FT AT I I F7 2, I I § a7
ATIHRT FLHT AT, 957 7 g &7 F T8
FEAT | § FgAT § T ol vEwa W
a1, afeaarg @) faeet @, agt &
IIEE §OUY g

$ft VKA ¢ AT AL AT -
afs @@ 9T ,

ot wgwefix T . weafy srEe Ay
ST ST T F2T FT A F44 & fo
T 413

HAFAT, IHY N2 F AAA T A4
¥ gfo seflmar wies =%+ <3
9qT 52 35 Ufq9a 17 I9HT FaA
16 afAe & Twa @)

Y ¥y frae 3 fe afa 2w forerr &
L&A T AT 1961 7 F49 FAMT £
P aTv  a-frat A e § wer
e 7% & i, et At §7 Few w
34. 4 sfoE O wferrat A g7
H=AT #7112, 9 g9 (71t 7 A1
DT FGreF7) T d 1190850 AR
al T8 A atfrw gfg 19 ) frey
¥ 60. 8 TFAIT 1 37 q 55 wfAom
7o 93 1 1961 Fo %fr'imitariqv
41 fazr § 29,8 wfamm grq wiv
6. 9 after afzArs oy fay 47 1 94:
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¥ oAy wrEwEAr 2 {99 fage #
fawa & A7 faaregad 799 oA A 99
fazre @ forfiqm safrt 2 wen § a6
AT 31 wuAT AET 2 oue PR A
ForsqT FT a1 T AT T HT FFAT
A

9T FTET H A 0% A R
forata 9 @ Samared #7961 R 7
wz a1 737 & qEY & 39 e g
el %1 wfas e Fref) #1700 2, o7
o famar 51 g fwar sirAT Amlem avfr
frafr «v =2

a1 mAEaA wfTEzT S afzges
AT % § I 91 ST 27 T /A
T=AT 2 3 12T T AT 1951-56TF
T 201.67 FUT wOAT, TRT T
1956—61 8 1430.20 FIZ I H7
qT AT 1961-66 TH § 2867.51
Firg vy afzAEsT 7o At fa 1w
A 1966-67 & 103282 TFIT 7
#7 1967-68 § 117292 TUF %o
qfeerzss 2o, W1 7% 43 w700 5
FATHT FANTH AT AHAT TR
Y IR T AvaAT F AEARZ AT A
oy AT VEY 21

ZUTTT AT STEAO F1 #1757 747
I E e U B AR A
FrUst 2 frferr vev 7 A &2fe-
fezgm waE B &1 T R SR
AT & azt FEfefezar F7 gm0 99
qrr 2 5 1950-51 @ &M &7 F27
Ieqza 32.8 fafaas ey 2T 9y =%
1967-68 7 aF %% 70 & fafaay zv
UMY | AT TYE FTATH AT 1950-51

g war 3 fafwaw =7 Zrem oar 9
1967-68 ®§ 19.1 fufaggq za gr

Ty 1950-51 " fRfaes &= s8f
32.8 fafoas =@ zZ@AT AT F|@E aFE
1967-68 # FFEX 70°8 fafqaw =
g AT, asgHifeuw Wz7 4,000 29
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ot AT 1"

ZYAT 9T 57 97 &7 100 4 AT 27 &l
Y, TEAY IEEEE gy 0 2 fufage
o dfo Mo ZIA o g AZTFT 1967-68
# 5.3 fafaT Fo dye mo Fr M,
AR vfaT 101 EAW 2T FAT 97
ag 853 FOT ZA A1 Y FIeEE
ST T T 12 TN 29 ZAT 4T T8
AGHET 281 FHATY =A g1 AT | T A@
FErETow 7 A7 7f7 g€ 8, 45 B
T ¥ gIFT 371 WK 29 F1 T
FieArzSId 18 PV a7 ¥ d8F% 547
B a7 21 747 | A= A 27 tater
ZH 91 q€ T2HT 11 5 FAT7 & g1 T4,
FET AW 534 faga frawm &
TgHT 926 faferg fretame g1 T,
FEA FOT 4215 WA T ATHT
75.95 fafom @ g m e

&t TRARW 347 98 fedl fafeax
g g’

ot AT T ;gAY I | qe
ZHIIEH 837 FAR ZT ¥ A74% 1156
BA(L 29 g1 Y | FNET 7 WA § &%
AEH 1950-51 FT AT H 1967-68
§ I A1 g g 98 W 9 g R
1960-61 &1 70 ¥ 1967-68 ®
FIT AT ey, fREEI, -
orEw T ¥ fAd WY A %
FRENIT & T | §6 FAY g€ ¢ fed
T " FTZ

THE DEPUTY CHAIRMAN : Your

15 minutes are over.

oft AgrElic aw BN A1 UE
faar &1

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Rajnarainji was disturbing
him, Madam. So we request you to

give him some more time.

=t wAemw g2 Ifw ez s
foa & =g ST AT AR WA G ¢
SHRI KRISHAN KANT (Haryana):
This is very bad,

THE DEPUTY CHAIRMAN : I do
not think that argument should be
given.

it TAATCEW © 29 AT TAfAT FF
757 ¥ za® T 51 9 97 2 399
THATT AFT U | TE HgAd &7 3
A7 ZAFT AAT T A 79 |
THE DEPUTY CHAIRMAN : Mr.
Dass, you can take 5 minutes more and
no more because there are many others
on the Congress list.
it wgiEAl ow 9FEn, AwAd
TAFH ¥ O amAR g9 fw o6q
1960-01 § 134 5 fafags 97 37
1966-07 ® 241 fafaas w0 77 797
YW WFT 97 Ff9er THEFH vI Fee
ATAT 1960-61 ® 310 0 97 47
47 FTFT 1966-67 A 181 5 Fo 7
TATE | AL FEA AT AT 9z 2 fEoaw
g7 A% § AT 9CE |
=7 3fd 1961 ¥ wAweEAr F
HHS T A AT AF AR Fw@T § O
1000 AT & AT | #fgams F¥
qEAT AT, 9 HIX A 7 1071,
I A/ 1022, AOIGT 7 1015, qrfe-
IO T 1013 ¥R STATH 10010
g § Wt afgemt A dear 7 gfg
qamET g aca, fewft 7 F37 785 €Y
wfzer qeOT & STE § @ 9F )
97 FAmEfa A7 8 WA 7w
FT ST A FAZETAT A fFA-fFY 7150
§ a1 ux ot wiger &1 A2 F4T 1 W
AT ZAITY S IEfAd AT TEIT
foF A=A ¥ ARG I agq W
wear 7 1 A 7 oAq: TAH FIO
F1 ZET T By g AT AT
F1 FvAT AR | T FEE F T
afgreat 1 %A qfud v faeg
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[t mgrdi zma]
T qgT1 477 TISEIAF §AT & AER J
FfEATAT ¥1 AT AT FT OF AT 7
J997 AAgET #41 Afgenat A fawqa
A AT TG Z L AT E 37 ATT AAT AqrA1
¥ A Aq9T AFAA T 7 | afAa-
AT ST Av-FWEl AHT T8 42
=feaET &1 st f2a7 T, et gfveEr
F1 AT A A g5 8

ZHIRT SAM 37 & oAl 1 A= AT
AT 2 S AEAT ARGAT A AE T
FYFR H1 A G F GFT qAFTS
qaT I T AR FATE E | I F
GTHRTT FT 1968-69 & a9 3@T &
wrew q3AT € fF YA A War 1280
fufaas w9f fzam a0 § 987 @9 |
1417 fafaas w07 fe@m 0T 91 3
™ & W g =g 2092 fafagT
xqa faam o, &g @9 2104 fafa
£TF ETAATE | A FEY F FAT @A
gHfeft 2 IAH0 UF AGAT ATTH ATAA

2

z

foreqr & wafa g1 72t & Ty fofwa
=TT 1 FFTL F1 AFL 97 F G
a fafe auear S gr s § 1 forfaq
FFE § g i sfeartaar &1
AT FMED SAATE & | TF AREATATHT
T ¥ fod € 0 G 31 AFATE
fir gfcsra O snfaanfoat @ 91 F97 &@
FH THo To HFeT FAM ZI, TAAIFTIT
g1, TreT g a9 g1 9% faar fan
27z a1 TrE e & fofa 1 Ay
atve sfqaea fraf 2FT =ifad
Y AR S FE FAE UHo To F,
efAgT §, ST 2 IAET At
AFQ faaAr Fifzd wiv swg feam
Frer 1 Frfrfefesz vasnfaang 7 ofl-
gz wqAT Fifgd | Ao Yo THo AT
Ao dlo wHe W fagAT F =mw
T FW Z GIR AN R T W
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2 | #fg ang AT &5 FH T THo
To AT &1, TFAIfAT7T 1, THEU FT
AYEE 3T AT TE 927 A A H1T
HIWT IRGAT TTR FIF (RFad | a1
"3 zw gaAE | fafay o 7 uF fegwar
oY % 39 27 A% 9g9T A aafaq
LT AT F 7F37 F1 q0 famy
faagrifagr 9 ggd fam@y €17 Iaw
TRFAT GTA FI F1 A7 =fF T 17
g fAOw g AT a9 w9 FL &34
& 9EW agT FHC 21 AT | OFq 0F
AT gAE gewT F qraqg 7 g &
greza feaEdee 7 a1 9v@1 =19 faar
g f efewmr & #mr 7, faas zfoem
SHIRATT 21 &, 399 St ofaF qvav
a1 AT £ ST F AarfaF fmfa 21 onar
g | 77 fagra sty ag afear 77 fawa
q TCHETT &1 AT Tifed aifF zfeemr
¥ T AFRT 98 2, @ #7713 fag
ghwdr @, a8 aFMT @@ 71 oaF |
g9 AT g F W 7T FT AR FLG
21 gud 3T g T wrdw qeAr ader
FT 9T T qg 9AT 94T & F T &0
9 sarEy F1 34.6 9T 9fF A5
To 24 Fo FV WTAZAT 97 fAT FIAT
g1 WX Ugr ¥ A1 TA ¥r g
TF @y 7 for gr am 7 =&l
# At wfe #F1 uw v FawEr
ar affw g a fama & 7 &
HTTHT A 1919 | FIF F -
T W0 F £Fo qfeq Hidia dge
T 9T fF ZHRT 4y 97 W g,
SteT 9@ e caag g, @7 feaar
FET T vE, snfasig £ agvar fae
s, 27 glaamra sufaar R aw
T EW, W wEw o o wra
EN, 9T Ofa f1v Sd=T wagwy
A1 TIET FT ISART AF F5, AT
AfAFT FT ART ZET AR 97 F96Y
HIgL faerty, sigr aq9m 9 7 afgar
IOFE X a5 g1 OGN gEw
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aR A I 1T ARG Z, TH JEEAT
YT srony AT W@ SR gL AT gHIT
ag @t g0 AT guwnm &1 JEsy
FROTT FT FATT AT 30 ZH WA AT
TRET AFA FAMm | zHT 7 owifa &
10 FF S q3dT I E & TR
HWET 77 F1 Framw qar 9 A1
qifEFare &1 e, viemias aiegt
&Y gAFET, 3T & AGL AW FT AW
TE FIA F0 21, T SAKT 91fd F7 77
q FFae 37 Fv faar & | gAsr 9o
SAETAT J7€ & g AT AV
W B AT o AEggl WIHAT
H AR X W 59 fFEE F
qraF q4MT £ (709 gu afys ¥ afaw
JNEA F¥ AF AT F5T HH HTH AT
W F1 QT FT T AT § gL FLAF
T ZAA oAy faar gt gw ooww e9g
q 9%F 21 9FT £ | g9 "9 qefah
TAT ¥ o @y § 5 ag gv w2 fF
28T T Tw & | ST AT AE FT
TF AT 399 fAwd faew gwen
gIA™Y AT AF? AT FG AT
#F g% fFar AT STy AfGF AqTAT
forcdt & fomer g a1 g8 F9T_
H W T 2T A § | )

¥ uF fyaz o IF7 ag Fg I
T g 1% 72 I QuArE snww A7
2 & fad =t ST £ 7 sy wEw
T § 5 Jara FWwT #;gF 99
eaTe vt @ g ol w118
Targ faay g foag gww Zar & 3
gwa Az s § o areer A
[ F i goam T g | 33 T
fage 2 fr #vd go< vy fmraet
arfgd fs IwT 7 fqg w8y ot
et 777 7 Tavd B omTer F 97 A%

%7 ST & T § vezafA S & wfy
g% wfaams & 9 FATaT g5
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FAT Z A7 g79qE F A1F 95909 7
AT FIATE |

Y TRAATA : HIGA147, | Y
fRg st mgrdiT O T Frz9 Qa3 ¥
fau sew wavraR 7w fF SRE
FTAT WG I K AGA TAA T A
M ATz T2 A fAAdr TEEa a0
W7 IAFT WEAT A U AX T qg AT
97 FIJ AT WK AT A T BEAIT
ZAT | § IAAT TH @1 FT TBA IAT
% 3 WMEAT g PR R A 3R 9 A
AT | FEE AT AT g gfeEr ¥
FAT AT AT AT ALy AT H/
374 e F A1q et agr g 7 gfv-
ST F F97 g1 AW FFaArr Zu fra
FEM7 % A7 FH IET T IH44Y AT
s faar 7 39 q'W ¥ A1 awav
FIT EHT 4T ITF TV A TF FV AR
AYE & WA § ET 97 0% Zfesta A
F g7 9% T=4 07 T F ame
qIATAT AT AgErY fF¥Er war @
9 ¢ § ST F 409 w9 9T
T 1A I3 | AR TFAT 2+ v Qe
7 gaAT TAAT g1 A T 37 g 9%
I AT IR AT F1 g w5
= YT & ga49 § 7= faay fEar
T AT AT TIARLAT § AT AEHT
ARG G | 29 39 F7 AT 93w
AT AT ANAT TETHT FR_ T
TERT AT AR FE M 27 S AT & faeg
qrEr IBE AT | e A 9w i F
AR F g Y "zAr g7 o faay
FIT F AT 5 TR T 47T F i
fret it Fr ARHT F7T 97 78 1w
§ zv fafram w7 #r g % s zfwey
F Fov fAaar FWa F z#fvaw o
AIFTT F7 T § I ATV FVE TE T
TR WS IWT F OEfST Aoy
21 & BU7 AVE ATE F AT FT
TEE | " AE 9% AT £ {439 7%
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[t T |
3 =ver g fr wisr § @1 I g
o7 faara g71ar & €7 #1877 77T 9%
TET g o7 w3 I7 9AW 7 regafy w7
AT AT

7 q & ArwERT A P ghoeei
FT e F% f7ar wr A, 7w faw
FHYT & Y7 F1 oY 9OE F AW AL
T4 oY T agr 97 S A fa T fevwa
& AT WS FTRE TE AT Fe
FLA G750 TE & AT gAY qAraeE
EF 9T AF F7A Y F15 HAST TE @
§ ag @gAr Arg g fa ag s g
e gayar =rzAr & % gfvomt 77 @
amt & e afgFrr g =g
Zro YANART AMfEar St 7 3T dEg
T AR AN A ATATH TAR HT AT |

et weA & gen 97 Faa
¥ fagaarg 4f&T & A@WE F4T 9T,
ar gfeaar &1 §F7 7 a7 97 T 9T
WY IA 7H F gd 47 1 F=AA o
grquriAeg St 29 gfar F T T8 E,
S gual uF a@q femr ar fwad
T 72 faar fe T 33 9@ fag
gd &Y garfan ¥ 9T @ § AW farg
TS & FTT F1 TG AR § | W
za gq a1 %1 @y a1 § 39 fafma
¥ F1 § T @ F A1 FE qEAT G
o giaml &1 aa 1 ag 797 AfgFe
famw =ifzg o o A9 &7 9%
T AT AfEe | giveErF e faag
FFaT @ afgwy 4@ Feq ¥ fag
fr afed | z9 AvE AT FEA
gar oiEf &7 9uY qrT AT § )
1§ @ 77 ag TT AW AT =T
g

§ 97 919 4581 a3 § s g %
gk 3w # gfveal 7 a9 aga FIA
% &t 9T O aw T & e
agd 4% § | 98 3% § f¥ W 9
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Fo1 foer st & AY 97 ZEa) A Al
FAT & FACE IqHT AMGF F1AT 547
771g & fr 979 39 g7 fa=ar & a1 9%
FAHAT § FF T 0F g ¥ fag ww
T NI AL 5T T F 98 799 1
e T 3 g\ zafAg A4 ag AT
FLAT AT § 5 g4 97 aar A7 6
AT AMfEA AT 3T F A0 97 A1

FgAT A1fEd |

ag F vreafs ff & afaqon &
Y oo g8 Tl S #7 ar
TIAT FFATE | ST T AW FT AF\0
@ A Ay § fF S99 fgar o)
AT AT 4TI | AL qF T
TR & T & YOO 477 "wGIgq
F & o0 gET g 7 ATHA AF
AT T AT F7 T F qTATHAT FATL
A gam g&qT qor fAaw qdwr §3
gC d T A9 W W T\ TIW AT oy
7 TE o7 1 TreEgfa Sft 7 A1 s -
WA AT ST A T A 97 o
fF 97 ¥ ©F B A A9 FIAT
Trfed 1 979 oF fre @maT | e
§ IAET AMG 9 G AV IT A W
WO F74qT ©

“qUe weTANW, T F W7 HeAl
F 39 for S G 7 weFT Fanr
T g A agy AT Y Y &

A W9 AW AT A AT AL qF
STHEATE I TE AEAT | T TFAT A,
qr7 AW watagT SRy o

“ oadT % el g w1 dEy
g0 WEA IAA FgAT T A9ear g
f AT e o < &, AT 9
Te0lt | 29 A% fg A, 9 I5 fray
& T AW FW W THAr @WAT )
qA FHATAT F AT

SRIEC
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SHRI AKBAR ALI KHAN : Are

we commenting on the Address of the
President or are we commenting on the
Address of Mr. Rajnarain ? We are
commenting on the Address of the
President.

(Interruptions)

THE DEPUTY CHAIRMAN
Please sit down,
St wiewE aen (fage) 0 o9
ey N T Y a9F HT AU |

off wiw wgar (9 R FER) ¢
FA WO AT W Y T T AT
gh ?

Ht TEIRRE ¢ T e
ST ATY WS F AT & A FES ar
FYE T AL ALY TREAT ( AGAT ST &
F AT Ivg AASAT F AT AT F3H
TS ¥ 957 &1 Fed ¥ fag HT qra-
WFHAT AGI graT AT § IF qHGA A
g e | egafa St T F A &
gt FY W F g fag aeg & w9ee
gu 39% g 7 avw e § @Y T
AT B

qg HaAXH § o< 99y &
grmifag  @eeqt & aAq fadae
FI [T AGAT F 1 T FE
TR AT qEAT I gEr g ar
TaFT qg FHIT Feaaq T fogruy
¥ Y & AR TH TE H FIH AW qraAv
T8l & 1 ¥ 7% o [o e g R I
aeT § foray st 9 999 959 &, WAaT
F 97 IS &, AW T FATH F T IS
& 9% gay A fFa av ¥ a9 g7 g
AT TF & qIF T gL 8 | I9 09
¥ 9 TH g H IO Argan
g fr anfaz aegafa St & awtgw &
AR FT A & AT sgafa ofr T
- R FAE | A TTL AT AT Fgr
strar § T g ad i Sast qwg
#T & | AT TR T Trgafy #1 98
LS5RS(P)/69—5 .
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gaTT A8 faarfs ag oowr www
TEY ST ¥ qE F AT AR
S #E ST TEY § 9 AN 9rEr &7
TAEW g, §74 3T &I aAW #4297
21, IT T ISTH FT Foqar gl, ATHFT
U WY FT G AT IEA W A
FM, JT FT ISW YT TUIT F 3=
ST SIS TRT § IT QAT GUTH AT
FIE 97 74T & |

I T fadaw g¥ aaig &, Bl
et fagaF g AYHET AT ) I
fagas] 1 3w g0 ¥ @ A
FATS AAqd 1 FeT41 &4, 74T 4 fadaT
AT FT qgrar & 7 gofrsy w8t
A fadas @y A & I g fau-
TFT F IfE AT SYET qrhd AqN
gra 7 AN AT T ], T IAVRAT FY
AT g | SHHET 1 AT glar &4

“decentralisation of political and econo-

mic power” TFAfGF AT sifa® oy

Fr faF=IFI | 7 ITEE g | WK

s faada Ea g w34, F, o

Ty, ST seedl ¥ W wRE,

5T § Faaa FT TIE FIS TeS a8

g, afgaas gy, TUAIEY, SRR

FLE |

[T g9 T gena A fear § aga
# qraAe F fgar & | e g /W
F AT gE T & Saa I Sfa-
da WX a3 g &1 T 8, S
T gA-8F TF 7 & To47 M 5 T47
& 1 Y AT Y E AT AZ AT FY A
wraamEl ¥ wErE § P gl /g
Fraear, 0¥ fratad dal &1 S
g gl wx oF sfa ey gER onfa &
ARt ¥ forg g7 AFT E § 45 O
AT *gx @ fF g wgwr A |
AT TrAx TEY AT 3T |

st WAWE T : 9OT FRW W IS
g |
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=t T ¢ faErT A7, I9% AR
Faocrgar g fagw & =gr A% w4
SAEE  fFAET A g e SaF
o1 F 98 £1 A 9T 0% 97 7
gt A F1 G JrEAT T g |
Tezafy WEES T Y WU § oH
Fo 4t Fr &1 g7 o & fHET
gfafefa & & =g g7 M@ §, 9
e F1 Ffafafy sodT ol 9T g
W@ AR A fF 1 e foeens
Uz § 9 gaw wArfaw featsa et
4 §ar @9 FTAHT G A8 § I AT
fraaf g & ? 39 a8 ¥ 99 @l
AL ZHT § 1 AT AT FEA AT FAC
2 399 FACHV 41 T4, @g ¢ I8 o
g, A AT § SR JA HT g
# A A FTOAG E | AAAAT, /T 90
fawrqur a7 § 1937, 1946, 1952,
1957, 1962, 1967 X AeATafy
TATE FT 1 1937 FF I T 47, 74{T
ag @tfer gafaw av o, f5e o
JF TAAT FIZTRT FT TATE AT, 1946
FTAATA A TFAT FT ZIWT T TAH
a1 afFT 1952 F gaafy F777 7 9o
7g fAEe & | AR F g &ar
A | AT T GET FT FI1E F14T waAl
Sa1a ¥ | 58 a@ ¥ e gE
1952 § AW & Iam qfqdi & #9
3 FLL T T A73T ATAT AT IT FTLCA
1952 ¥ SAFMfaEl & e ¥ faw
fra@i & @ Fr FwT T FOC
FY ST TF FTQ AT AW T T8 HI<
FIHY A I 227 | AT 0T Sy
% 1952 A AT 1958 AF IA-
gfgal & Fr@@ FT AT 97 T
et Agr A1 | fwas fgg @ 7
frar & fead ? SoviEar Ffea 7 7
AT AL AT &V GU(AIET T 2v
AT GHIST & AT T FT I A9 21
AT FT FAT TIY &7 FvQr AT F

[RAJTY'A SABHA]
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F fau ST % sawafaal w1 gaAr
77 Agfer & a3 {7 oy w2 ¥ g
(Interruptions)

# T 3 g | &fET wER S
7% g, VoA9ar ¥ A E, 1958 §
7 @r weft F, agd WEgA F A9 g
AT AR 36590 {07 FIZ 97 Fra 1l
AT 1 1967 T FATT AT | 1967 F
AT F UF FE AT A0 A F
AT AW | ZAA g9 BF e
aeFTe HIT IArmfagt 7 awaAtar g1
g 5 afs foAt e & @
FAT FT L@ AT 6T 1T [ TR 0
gar Y AT fF g0 FrET SAWTATH
F 1 2T TAT #1760 BEET 9T 7F
TAT | § 7T F qrG TEAT ATEAT § A
fwa wiga grf<ay 7 9z Sit4 0 SET HHT
forar g2 oY 60 TrRT av TR
2, a1 W srstraaTe e gfeer AT
AT fagar W@ g, 9 1 o9 fAAT ¥
TFT WE gIT TIC {FAT oF, 918 qd
w90 Pl Ao ardrT W fRest F AT
qg gAET &, FT AT 40 BYET AHT &7
fergta gar ag O fom A g ?
Fq7 594 ITEar Frf2v v vEr g ?
FAT TAY AT A(TH(=T 731 qg T3V &,
FAT AR AATHIETS 5T a¢ TRy § ¢
AR § R FU9 TR F qgT
78 9% f99T FH AT % 997 qe
fw qms 1 fame #17 A E ?

TF qT AT & W X ST
& FREMIA 7 97 fran Susy [ |
UFTCF ST 18 T & ey fawet
47 SYHT A9 23 TIT IFAT §HR |7
FT fEar 1 At w19 SR F
AR 7 4§ TR ¥ sy & 9% g,
IO I g @ faeran, @ fawm
F IR FOT 50 FATT FwaT f7qr 1+ IR
TAA-TAA IqF FI9 W 4o feav fw
5 {YAT W F3T A, FTT AHI qgTe
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arEr g |3 s fgga & 7 sy arew
FET T Wl & FE qOE Igl
q3 % g Tl Zrwer e 7 Wi
FT AT FET ST GG FAq @ F
T, gara 7 g7 s % @ e
FT AN & T 1 Y ST FT ATH
FUT, 3 FTATHERT ? TH OF A7 %
IIE ¥ qEAT E | TE F HTA-ag
qrye T I@T QT |

4y oftaay iy age aidt &

[20 FEBRUARY 1969]

Hf & AT 7 d19 AT qATgAT

forrr, mfSomamR, gedrd ST wewETIR
A=A A Zret, 15 faw agsr qury ey
% ferdr st gl Sz aa swe agias
T, qATH ST § e Fars faemr &, 4o
=g 0 o, fefizae drs s wyfafaaer
NEF AT T Ao Sfro AR AT,
T gfee and, g St &1 s
Ay T W Ifes vetafignT gaw
HelY 1 AT A7 TR F 0 gAT §
7z 99 & 7 ST difew Y F v
ot 15997 Fr AR 95A T & 77 T
AT &Y W & g #, WETEIYR
| 93 %19 a1 q7aq ¢ faq gaw
wat FGT TE F TAT qAT q AW
AT ST WA T |y At F F9-
N F GH GAHT & 7 TH aE
A Qg A ! VAT 9T FT TT FT
S fr e w AT wefad T @ &
(Interruption) gATY 17 T Fo Fo ATE
w1 ag g Frsreer forer o< foar &—
Office of the Ministry of Information
and Broadcasting. #1¥ SqF FRL F——

Tour Programme of Shri K. K. Shah,
Minister of Information and Broadcast-

ing, New Delhi. QT FT Q1 §or0rT #7
TR &, A SO F AT Fo Fo
ATE T T &Y §, ITHT T TaqHe
F FIS T, TAHE T FEA T2, TaHE

F AXTINT TR N T AT @ ?

624
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9T q TR AR qE FT e
BIT &, 99T § AW AR O o
Hg"fg (Interruption) qIAT 2 9¥
FTHTC AT T 37 gHFT ST @I &1
AREAIR R T e & & 1 gaman
STWIE! TF Ao gar 33Tt 20
ST TR ST AT =T AT
R W AR T S o Fo T
FAT 1 T avg ¥ gt fafreed v
TNz g | § deT & geaifag
wIEqT & Qe Argar § i Far oA §
ANCE | H T AT #F AT F7
HATTHATE QAT =TT | 7 e 1
SAAT 7 GATTEAE 3 & AT Feeq
¥ =T A€ @Y g 1 & =g av f
TTegafa AgIRT AT qriFEenT 7 {7 wre
YUTEE & 99% favg 9audr ywad %
faw &t qrfreATT AT 9797 9 G E
JAF TR F A9 TG F 9 Fgd, Afewer
et 7EY Fgr | A€ fae Y gaaa g
¥ offws A & owwEr Agm T
et & 9T TEA WIS FARST
T2 §, ST GegE AT AR AN,
Y qeew, ST IfEE W w® OTE
&, o stea, faeneft, Qieaw, srem,
wewt a3 faeer s ), ag feafe gx adt
Bt siras arslt qafs W &1 9FaT
oY aEt FY T U AT R FEH &
forn =8t AT 7 AT w0 T
o w4 feard 7Y oFW 1 & wrAa g

v, & = oA
Fr eaT TR & TR 9T 5, F
Y AT | AT iR T T ST
Fgi ¥ WgmaEw wIET, T F e,
e serF, qgi & g 987 IR
qrer Wewarer X fad v S a9
zg‘g'%g_qﬁ%srffﬁvﬁw‘raﬁm
%, Ao A fredt we @, e



625 Motion of Thanks
[sft o™ ]
SY fr g TR ¥ ST awET AT AF
T FT, AW T2 | T AT qg | A
AT i g
i & #gm fF 5 9 A avy
FT AT FT T F, a9 TET FY 3G

#< foeama 7380

e, s § 3@ A 9T fEx
T wew g fr asgefe whe w1
Tgq &1 qHE & A gAY AT A
Fgar w1fgd a7 fir o9 ag femram o §
& ff 9 Wi AR ofegE QA
N FAaT * F oo g fgw =y
F & forgw feg oo & oF 21 1 @R
CHFIFI FT AT &Y, E &Y, FheWT
q, ATE-TF APEH ¥ )| WG
wgrET g et smataw Ak e
g & &R suwr gva@ Fr frat
AT ¥ AT AT TGS T G R
TEF T2 WS A N, wWifE &
w1 @1 § % OF qEaw™ w7 I S
WY, TF @A Sfade g #Y
S fr Swwr welt @ qE g IEw
Sl { 29 FT F T FLATL | IV ARA
F T g e 8 | Ao et fgeg o)
waeAty QA1 F feum Ay qEmr
fgd 1 7EY EEe § | gF fTamw
ML T I B, 7 AT A § A7
TR &Y adT | T aE S faAw
7 g9 ¥ iy fase fF 9 15 ey
1947 $o FY UF WHTT A H' ATF FT
AT F F Iq@ FE gwEr w51
A g &Y @, T a7 ferg-me-
AT GHEAT FT TEETT &Y T T W41
uY 7 Sw—wgeaT a3 afer oF qoF
T gt FO [EF AT JAT 9, qgl
yadq & o fae At Jarelt 9%
FHET §, B 9w §F A=
F @ AR qumw Nfea] & g
dr o wrfsat w1 o A W@ R

[RATY'A SABHA]
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Y IT F A TAA AIHT 727 00
Tafed & ATgar g, A, 9T |
Tegaf ¥ FrEHT 9T Y gerare v
NQF J0AT § AR 99N GEygAl A
A FIA gA AT F1 AZGH FL AT
o Agiaw a8 G 9 fawa @g
feg-—Taaadr & R 9w, feg-
AT WEAT dAT FIH AT, FAE
AT MR I #1 7 ogw AT
TF §, UF F AR UH ET | 395 a€ F7
I AR AZIE 1 WL EE HWIF FY
FFR @ I, WKk F A A€r
AT qu¥ AT FEY 8§ @ W A
TR TEATET TE TEAN | A qgd
€ qgauEl ¥ AW A g, W)-
fag Wi 47 aF &Y, @ fag o
F # ferg of @™ #ed € 7Y A
# AR s w7 fF g7 S FEq
g1 # s R Fean § f smex
Atfean 7 #g7 o1 f5 FheLwT av, a&
GRET FT THIATT &, FILATC qUEAT &7
AT &, qE! USfAeaE w7 aWgW
g, 70 fqataeam w1 qumaE 2, a8
it @ afvedt wifswm & faea
ga fowr &1 gwra €, 39 g (R
FIE AW AEI g gFAT R | I9-
fae zw W% qX WY wEE aRe
FT quTE &3 g@ @ =vg@r o7 £ 30
TR §AT AT A g fq—avaiaT
|, AT §, TAHT TS IIT FET FQ |

AT, 48 Tt waifss #7 ar
qezafy AgRT F oo wrwor & iy
qETR AT, T80 & TOFT qEA TEY
FT | IqF AL H ATTHT FqTS | JgT 9%
mifza wa) T FY oslt Frer far
AT A, ITHY FHIH AMA 9T g,
Segiv Fgr ar i iy St w1 A e
STaT @ AR Ay S F Y argerat &t
IAAT T g S/ @I g 1 19 arhreE
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[sft T
FAFT 3o qrirg aw St 11 feq 2 397
FqT WA, faenfaar o vag 71
SNZAF gaT § oot A et wanfer &
AWM 9T, WifF 20 qIE F1gEAT
¥ FIT A7 MY Y F FIC HIT 30
AT & ey S Ay goar g o, a6
20 qrag ¥ TH AFR | froafas
g #1 feswa wE F feuy &R 30
I TF JERT A AL | TZHTE ¢ g
o femr w1 s 2 ° F ATz R
gare foem @@t & @z fAoeaE g,
qg Y F+T 0F Ioifaw & ®T A A
FW §, 9g & 7@ ¢ 5 9w @ A,
I T F7 qEH fF w0 warfsr &
T F FT 20 TG T THT 30 SHIA
FF, 11f@ gF FErE wE-Ed
HR oz faedt &7 quw a=&0
. 9T FAr #K AR AW F waAr | i ?
FTCT F7T § 7 FAT T ST TET AR
g ?

HTAAGT 194 58 &9 1 3@T g0, gH
q 3T I FI IQ@T E, FHATEFT H ATIA
g1 &1, 99 fgea< 1 9’y g swal
| I TF @ 7 Kt o< o T fag
fear a1 1 39 famm a1 7 LY A AFaT,
T ey afew Treax & 7 98 F67 )
e warfsy AT & UFFL T WG
saT & A9 T Fast, 9 LY, wR iRy
& forg a2 w187 )

=t ofiet WE vl s AT A AT
WA E !

=it Tt : sfea & fog wf
FREY T W g 40 T ¥ F @
9T | A FATE ¢ FqT LT 0T ST F FgH
IR I W I% (8T AR &7 a1
FT T, IAH (AT AW FT AHT IA
TRE ? 7T aF gHTIERT § 7 A4 9g
et ST w7 AT & g w fan et
mMAT &7 § | TET wqfer & auw
F91 § (& T I &7 AW FJ9MET G

[20 FEBRUARY 1969]
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YT ey 7 sveny w1 Wk e @ ?
TR A17 8, 1946 S0 § "5y 77 Ifeam
T FT OF o i ot 7 fomr g
o I=a & Tsaaiel S £ AT Tfgq
¥EM F7r f5 ar@ & Tsamat w
WIS Arfgd AR F TSI FT A
F4 ofT deq 9R I # fag
FLAT Mg % g7 R F1 18T Fwar
F oAU §, ¥ faely sdfewr & woa-
9T ET F | WA e g g e
WiE 7 A Agl, e Fr FW s
HTAT &, &9 STET AT FA ifgd, afwa
ug ST AgE AMIfEE & TN T 9%
I R AEE AT AT gAT AT
IGH FH AN @9 g 94 HI IQ@T AT )

s Ws waglk o (SO W_W)
TEAST T,

=it IS : GGHAT AAS TR
gl ? A% 7 a3y @ 9 @iy
SIS GHI AT £ | 5 AT F AEqa]
B FHIEEIR R S FT AT A |

AEAET A @gd se@ & Qg
AT AT EfF 9T F WA A
AT AT S | 90T A7 qF1 gHIR
g 4 SOR wfHar & FUF 70 HQHT
¥, uF fa g =fwar ¥ @w #1 dam
T gaA Y F31 fo sraeT gt sa-
gAY =4 |1, 1 uw A e 10
qEHY @A A F SEE! AEEd ¥
fer = &Y QO & g0 swRET 20
JH 2 IR uw ofew e s
sEdt @ rer O Iy fod W T 1
F QT AHIAT 24 AHE | AT W
gamar g o fg af@ms @1 A et
At STHIAY &7 o, T S AT T
aN & Fg)F @E @ T feemd
uq g4 A1 | GfAAT F7 FE A AT
g ammar s e femdfedt eady
Y 21 Tt o W ¥ §) W | oS
snfos fawmen =rorsT 9x =« T T
g | 71 gt TR T=i e, fagen of @ b
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(st TR )

91 g%, arer afedw Y 991 g3, 71
gfar st s9igs, 508 FUT 1967 %0
7% fagar qf@ iR 555 7T 1967
TF arey af e, a8 Fav aarar g | agy
TF {EF § ET TF i@ I H-UF
ATTHT T qI-47 I 39-3F ATG AT
FTATT FTAAT 9T G g AR g7h
T a8 & faTay g sras 2 e,
AT ST T AR AT O Wr g ) W
TER I AT Y 3T 7o arfed | v
Y AT WTE AT ST THFT aeaan(
TR E, A FEA S (% 7 T g B
AT ST 9 T, 7AW = 9 T Ag
AT, AZET AT | G, I T EH AZ1 AT
2, TR ST & 9 997 O | A 95 A
&ar 9™ |

SqaAafa : siq sar e 7 faar
g, 97 10 foz T E | ITORr qIET
F 40 fgaz )

off g qTelt < 3AFTAT AT G |
AR AR =@fed, ag el
i

S TEATAR 2 AT, SF § )
§ AT g 9 9a & FeATfaa Faedi
FY figama 9 Y oow 3w ¥ O gRfas
fagwar &, ot doawr femdfey &,
T AVST AT qeaiwa AT AZAT
g foe 7 oF wrweT AW FAT | gwiR
T Oy FRT I TS FT HET | T
Y T g Fer T T fw S fagar
&Y faaer & 39T IaAT & agEAr
AT | 7 o A AT g IWA Y
faad) faosr & Sawt saet &1 wgrar
AT AET FHT AT AT | HT@RA A
oY, Aatiez 7 o 2y fagia o7 F41
St Aqew fya faesr & g agr qeF

TR IqAT &7 SAMTT AIZ R, 98 TF A&
fagra A =Te g7 A1fEd | AT T

QAT Ffed gua faan & s an, |

[RATYA SABHA ]
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U TRW F 1000 918 F AHUE FT
ArET AT @ E, FFaE AR, FAFAL,
T 29T 1% 57 997 A A7 @I |
AT FT A I frEE @ A
T X ST FY qraEAT  F7 fgge Tov
TFT & JET AT AT, gHIR T
ST I SATFS AT € gH 1950-51
HIX 1964-65 ¥ AT & SAiHS a1 (R
91 § T AT ITET TW 1964-65
FAAXE, TN 7 wiy sufa spwady
¥ I qF, AT 1964-65 |, 619
T, SUXRW F 374, fag 7 212
AT W FI AR fag £ susHr
frer 3 707 & s09  snadl w=A
6 AT F FAT AT T2, 15 FAT
g T, ag fase gu wsw &, W
aeAr & fgare § ot 1950-51
ST ot 2 B FEW AT A 404
' gfq safaa s @, wmTe,
W 273, ISUAR 381, qfv=wly ST T
471 ST H 259 WK fag 7 181,
gaTyRw ¥ 271 173 feafa @, fazea
FTEaT ¢ 1 39 faogE = ag feafy
2, o fesE & @a@ @ ST g
YT FY NG FEAl 5 I GG F
weT 1T I g1 FT TgA AT AGH
Y WIWE 19 T E e
FfqeT @ SN § AR Tz afe-
¥, &, 98 8 ST ¥ 59 e |
frer & To W1 ST gEATH AT
arfem | AIFAET, ST 93W F1 9%
Fhe sfecg At E Y 17 o9 &
T9 102 79 & fare &Y 99 wuF
I ¥ wfaee ™ g 1 san ey
frame, IFTIRW T, 138 FHFT 182
ATTT HT 120, 99 @R FIEER
Y 361, FXA T 146, WEF N7 &7
153, WEW &7 119, W FT 149,
ILT #T 201, qITF B 131, G-

TATT F1 185, ANGE FT 570, | TWMT-
HUT Y 573 T & WY I URW Fr
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102 @R fage &t 991 @& JI=A
afeed=g v afvomm gz #fver I
afaedve gag 917 § | ARA TC WANE
Iy S, @ T FER A g
T @\ F gear § HgR @t §,
# 9gq W g 99 AR ¥ Y FU9
9} #§ 9% gu T F1 sy ama
g A Fgq § AOETE & ¥ w4 A
FET fAATHL GATT AT TIAT AR § |
4§ QAT ATRAT § F4 AL 7 HT A
Tt 7fte ag & fF ST w wow
SEETIIRC |4 1 N o S 1 )
dR &t free go Vw8 I A
fear w1y | weETaT S Fo WY s gwn
awg B, ST waw R g g
F Wi g AT FEFETI qIgAT FT TIA
gam & SR gfew 4 3T & sareht g¢
& T FFAT ATGAT g | IAL H_A H
6 TRFWA FAIALT FT FF A WA
fe&, e e wfrae & e
¥ W gaq ar frar fe 9o wwamty
faureY &R+ 97w T F frated
et Y fasw =7 & T@@ g1 1 sl wo
FHAmRr faadt ;7 9 gaa: T@o
Qﬂoﬂﬁ&q},aﬂﬂ@o@oﬁo
AT FUA B FIAT § GH FAANC B
R & | U T 7 quw 3w -
TE Y eI foar, AR oF e A
T FataT gg o awet 7% Ifew F
FRT GTEY FET § AT FT JI94T 3 aArer
FI framaq 4, AT # qaOd F, AT A/
&5 oy & & g FTAH CE | qH
FHENA F W FEAT GSAT & IO
1 fae @ @y arem, e foasy
AP T ¥ a0 &Y, FI S w0
77 freet gart doF oo & T | AT,
EAL I A U TR C I f
SfEReT TAT IR we9 FT ST 939 fag 2,
frq & At 34 S =@rs, G
2T OFT JET QM T FL T FAW

{RAJYA SABHA ]
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frar AgE # %, F19 § T2 fag,
‘g foag FT g AeEg FW & od
HoFoo F1 T T’ | IFEARX FT
qATH TET | gAY UF 9qTET ¥ Fq7 ;T
ITF A | AHAT ATCTAT S ¢ dtoFo
Elo FT SFHIATT S SRR Y wrferar
FUM | FE FFH F7 97 A1, 7 Fav
FEHA @7 97 T fagm &= o9
FAT F SESAATR Hr AT w o€,
SEF AT EATT &1 @ A At Ay
STSATErTTrT Y #ifaw T S| o ga,
FET Y T4 g% ° Fad T AT A0
g, FTE TN gU | TFH TG0 AT »Thet
e oY #1, oF w9 gar = sea
fagrY qredY 1w #7 AT oF orEr
T g7 =T =7 g 7 1 TS &
qEe § 5 9@ T ¥ 1) AE
Toq gx difewr & =i g@r 49
AN FHF T AT AT IS FUWN,
T F1E fagia, 9 F1E =971 | 3 S g
R T4 75 ) T fagrdy arsad F1
HTOF g7 < AT Wi qeg gt fafR-
Ted T &1, feamerta a@e &,
T 9 AT F@r g, A
SgeA Wit &1, ST HIwa 7 FrHaAT
2, SET FHH FT AITA &Y, JFT TN ;T
wEST g3 8, FET g WA W |
7z & o7 fagrdy | AT ==w T 12
g FT HIGUT &) T &, Wi
FHAR T F S| 6T A9 a8 JTEIT
(Interruptions.) &Y W@, WA -
FT | ARG 9T 30 999 q0 € |
R ST FEAT FRAT § 1 AT THF
TCIT FT § T H AT g,
AT JAWT FOeT T g, Wi &
FeAT 997 3, 959 &1 & g9 7 "9
Y ZTAAT FTEA g7 ¢ weerATe, femvs=y
F1 gAY & 92T FL AR &1 Aad
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[+t TrstATETAT]
& WHdg ¥ 979 ¢ | "wAwn, faa
gAY eTn &, AW Fo Wy Aty
# forer welt & aga e F 99 FEAT§
U § I, B T g9 9X FY, M
AT AW & T a3 § HAafq FqF a4,
ar fedly 7 s g0 g € 1 @, gAY,
ST gaT € | g agt T 9 5 500
A1 gATN &, TTREH STIad &, gafadn
q AT FRaT iR SAHT AT 4T g,
fiF foae s, foad o, 99 @& @
a4 ar fee g, afvd, o), gfier,
¥t 7 g1 B &9 ar SIaET qrEl agr
T @ &, Fw A frar @1 9
FYE dloFodlo FTIT 3 aTd 1 THAW,
fos =Y =eor fag & ofqare & St 59
IH gfET & &1 Q@ § $199 |, ST
faqar T e iR vy e feam 2y .
I qUIAATE!T I Jaad Aay 8 | {i
A, fa 7 s ) | &, #@r
qrgT ¥ §9T 9TET E 1 FE ¥ 10,000,
F ¥ 5000, FE F 4,000 T
¥ wmww e #7 fasew @R R
g7 gaafaal & g9 § W F7 SAaT qT
ST Q@Y &, 3 F SAde 9T gaafq 9
73T & A wiE w7y i dfe ek
HIUTHAT F7 SFTT § | qf gagfq @i
FUST TAT GF HTF ATEAT & WA
FILST T | HTTIAT AT, wreawq fafaeex
T FF AT, WA AE HGT [SGET qr=w
fafaeeT IFA war a1, AW R a2 o,
f @ fing &0 stiady g it 3w F a8
a3 gaafaqr T gwTq A A fear
IARC TZAT TA0T AT A7 I & frwet
TeT e fafee & gam # fad dfea
3 P.M. 3 aei 9% =fy drercl wis &,
5afaq § 551 A9 23 & g9y § Haar
HIEAT § | ATST 0T &7 & TR
¥ fedt W faene fredt @ 1 @
& Y <@ S g, TE o St Ay

[RAJY A SABHA]
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ST A1fET | 50 FUT T & =T W
% G T TR &1 @ AT ag
FUG F GG FT Cr g | 396
# 9g T A1Ear § o wika ¥ faal &
g4y | R & 3T F §q° 7 9gA Ay
T § g} fram a1 3 witde 7@
#+ feqw fag § aiee< famr i w9t
grew fafaeeT & aex far 1 99 €0
W g8 aTed agl T & dY IR
¥g faar a1 5 U @1 qw W@
# g T & ST qried | A W
H AT FT A FTH q@T ® AT
W & | HEAET, 99 faaewie &
STt & g | e} iR dare &
g fapadfiw ST g A
a7 9 FTEN ATAT § AUTH FT GIATT A7
®E)
(Interruptions)

AWAET, § 9% FgAT 9edl §
s g W A foaar W @
I HHE TTA AG 41 ) I qg
AT T QT &, IUHN 79 T | § AW
IR ATX FT FW AT GR/AT §
2 g FETE ) 99 a3 FI
=&l T ST 99 % ag FI9 TG grI
TF AIF S BT AT FEAT G
AT 98 T FTA F<H 1 A7 q6aT 8 |
= X | AIGHTT &7 W1 T gL FEAT
g | ST 3% 9T A o9 S9nr &
T T T AT AT gE 2

HEIRAT, § D AT IAET  qIT
faag wer & Usgefa agteT ¥
TSV a7 &, 39 ATHST F AT HY FE&@
AET & | TR AT qEA &F By g0
=1fed 9t = 5w ag &1 sy e
=Tigd 97 98 97 Ao a9 fear &
PR ST §FH ¥ F9  faqr ar
&1 ST WO ST & g “fer
frelt THTC A GCOT 99 7T F @R
AW WD Ty

(Interruptions)
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T, § {62 o W wTg &
oed ¥ &9 wgA wWgm 5w
ST Y g1 T & AT L Afar-
WEAF AL @A AT FE AFAE G
2T 1 ¥ Y A & fow O w0 2
& Y 9Y qUm @RS F SWTET ¥ AT
2 o, qret § S gY Sy qar s
EH WM FY I § T A@ | A
W F TAIGET ST THRWIAF qra< i
g F I qEwEar g, feagarg-
ST arE Gifafesw qET @ &
HTEAEAT 2 | TaqF Ig A TgT gl
qaq®d gATY Sad Agl a9 a9l g |
a1 3w | forg a<g =« foren Sy =nfea,
68 ag #Y TR T Y =fed,
A g9 27 99 9Id1 B AT AT TG
T TTA® I AGT T GHAT ¢ | HIAAAT,
A 19 ¥ OF g JOAT ATl § FiH
a1 fage &, AT SAETa g fF oo
FAT HST T gt AT A vy g ot
g Rt g@d SIg 9% 9 9 AT
&, aY 3w firer < & AT, T9 Haw § w0
F9T g A 3| ag Y A= FW AT ?
e g1 | T a4 gl R A
arfar, fog aIEw Ee9 i ot 9%
wE &1 i agy femr v o FEt
9 FIETC Y axg #9491 g
W fedt fafaeex a9 | 3@ awg &t
g qX =1 S & T 3 A<y £ 9=l
¥ W HY I GFAT S | I A1 AT qferamEy
AT ¢ IUFT F_T 9gi T &l it |
Zafaq 7 g 91T § fF e aw
FAMT F1EA &Y, o FT FATAT F18d &,
A qTfHET™ | Tq quT ST gewe av
@Y ¢ SHET @Y WU & H WY
g arar g R Wy @A gy
FEIEr &< Al a9 qifeeaw 7 e
ARG &1 g &l W & I @ A &=
I T FT AT W FET | T FQ

F AGT TG F G FY GUH Aq4T 91184 |
SHRI M. M. DHARIA (Maharash~
tra): Madam Deputy Chairman, while
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I was listening to the speech of my
friend, Mr, Rajnarain, I felt that at least
on this occasion and after the various
incidents in the past, he would try to
get out of the cave of his own party
and try to give free expression. Un-
fortunately with all his efforts I could
not see that he could come out of the
cave of his own party.

Before 1 proceed with my speech, I
would like to make one submission re-
garding the present system of the Presi-
dential Address, which is under article
87 of the Constitution. Unfortunately
it so happens that it is at the beginning
of the Budget Session that the joint ses-
sion of both Houses is convened When
the President’s Address is delivered, the
discussion takes place. The moment
we come out of the discussion, the Bud-
get is presented by the hon. Finance
Minister. I believe that if this Address
is given earlier, say, at the beginning of
the month of January—the article says
at the first session which begins early in
the year—then it will be possible for
the hon. Fipance Minister to understand
the views and sentiments expressed by
both the Houses and then formulate the
Budget.  Unfortunately, both these
things synchronise together and it is not
possible for the hon. Finance Minister
to take into consideration the sentiments
of both Houses. The discussion on the
President’s Address is nothing but a
ritual. May 1 request you....

SHRI A. P, CHATTERJEE (West
Bengal): The hand that writes the
Budget is the same hand that writes the
President’s Address.

SHRI M. M. DHARIA : I am sorry
he has not realised what I said there.
After the President’s Address and after
the deliberations take place here, it will
be possible for the Government to
understand and know the views of both
Houses, Then, it may be possible for
the Government, if it so desires, to in-
clude all those suggestions to the extent
possible, in the Budget itself. From
that point of view we want to have fruit-
ful deliberations and I would appeal to
the Government to examine this point.

Now, coming to the President’s
Address itself, the President has made
a reference to the situation that exists in
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the country today. The President was
k:nd enough to mention the new green
revolution in our country and I am also
here to subscribe to the views that arc
cxpressed by our President. I have no
doubt in my mind that this country,
during the past few years, has certainly
given a good lead in agricultural pro-
duction and in yecars to come this coun-
try will be self-sufficient in agiculture.
Whatever good has happened, it should
be welcomed.

Similarly, the President has referred
to the industrial progress and has said
that there are symptoms of our coming
out of the recession and here also I
agree with the hon. President.

The President has also announced that
the Government will soon set up an All
India Irrigation Commission. I wel-
come this move of the Government
through the President’s Address. 1 feel
that this was the need of the country
since long and 1 have no doubt that the
Commission will take into consideration
the present imbalanced growth of irri-
cation in this country and try to render
justice, particularly to such States where
irrigation is absolutely meagre. I may
mention four States, viz., Mysore, Maha.
rashtra, Gujarat and Madhya Pradesh.
While the national average of irrigated
Iand under cultivation is to the tune of
24 per cent, all these four States are not
having irrigation even to the extent of
10 or 11 per cent. There are some
States whizh are having even less. For
instance, Maharashtra particularly is
having only & per cent of irrigation. I
have no doubt that the All India Irri-
gation Commission will go into this and
also look into the pattern of distribu-
tion of schemes.

The President has also made a men-
tion of the Joint Consultative Machi-
nery and has gxpressed the view that
compulsory arbitration is the only way
out. I do concede that compulsory
arbitration is absolutely essential, but
may 1 say, through you, Madam, to the
Government, that any move on the part
of the Government to ban strikes, with-
out rendering social justice and that too
speedy justice. will not at all be wel-
comed or appreciated in this country?
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I shall be one of those who shall oppose
this move on the part of the Govern-
ment, if they in any way try to ban
strikes without providing remedies for
securing justice. From that point of
view due note of it should be taken by
the Government.

At the same time as was rightly in-
sisted and stressed by our Chairman
and the Vice-President of our country,
Mr. V. V. Giri, a veteran labour leader,
that there shall be only one union in one
industry, I fail to understand why the
Government should not come forward
and say that there shall be only one
union in one industry, that political
leaders or outsiders will not be allowed
to be office-bearers of such unions. Such
unions will be recognised unions and
the J.CM. will be a powerful body to
settle various grievances at various levels.
If there is any dispute whatsoever and
if in the J.C.M. the dispute is not re-
solved, then the matter will automati-
cally go to the arbitrators or to the tri-
bunal, whatever it is, and the decision
of the tribunal or the arbitrators will be
binding on all including the Govern-
ment. It shall be only this Parliament,
it shall be only the State Legislatures
who should have the right 10 have any
amendments in the decision and not the
Government. If such a decision is taken
by the Government, I have no doubt
that the present wrangling, thc present
dissatisfaction that we see today will have
an immediate end and there will be a
cordial atmosphere in this country. To-
day T feel that what is needed is the
creation of a new feeling whereby there
should not be either a strike or a lock-
out for at least fifteen years. It should
not happen only where there are Gov-
ernment services, but it should happen
both in the public sector and the private
sector. Let us come to an understand-
ing whereby there should not ke 2 strike
for fifteen years. It is mot by banning
the strike that the Government will be
in a position to achieve anything. It
will be by taking into confidence all the
parties concerned. I belicve that the
Government will make its approach
accordingly.

Madam, the hon. President has made
I'a reference to various things like ship-
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pings, tourism, planning, public sector,
integrated economic development, poli-
tical stability, external policies, defence,
etc., and he has also mentioned various
Bulls that are likely to be introduced.
He has ulso made a mention of some-
thing which is more disturbing to me.
It is the disturbing trends in our national
affairs ard also the extremist political
groups. The President has stated in
para 22 .

“There is no place in a democratic
society for groups which seek to
change the social and political struc-
ture by armed insurrection.”

When this is being stated by the Presi-
dent, 1 fail to understand why such ex-
tremust political groups or  extremist
groups which may not be necessarily
political parties but whose character is
of that type, why they are not being
banned in this country. If these are ex-
tremist groups who do not believe in
democracy, whether it is the Marxist
Naxalite party or whether it is Shiv
Sena or Lakshit Sena of some other
place, which groups have no place in
democracy, should they not be imme-
diately banned ? Why does the Gov-
cronment feel shy about it ? I make a
demand today that Shiv Sena—I1 will
not take the time of the House on that
because we shall be discussing this very
soon; but 1 have no doubt whatsoever
that from the speeches of Mr. Thacke-
ray, from the behaviour and activities of
Shiv Sena it is clear that it is a fascist
organisation having no faith whatsocver
in democracy, and such sort of groups
should not bc allowed to exist. All
possible strong action should be taken
against such groups. In the city of
Poona when municipal elections were
held, with all accusations from Mr.
Thackeray, 1 am one of those persons
who had shown courage to oppose Shiv
Sena, and that way we organiscd our

campaign. That was the first major
defeat in the life of Shiv Sena. Only
one candidate out of several of their

candidates was elected and that too only
by a marginal vote of 11 defeating the
Congress rival. So they are having only
one corporator in the Poona Municipal
Corporation. So, it should be fought on
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political grounds. At the same 'time
when the President expresses these views,
why is the Government feeling shy of
banning such extremist poiuical parties ?
There is no Bill likely to be introduced
because the President's Address is quite
silent about it, It does not mention any-
thing. I have not followed why it is not

being done.

Coming to the Address itself and
coming to my own comments, [ am
really sorry I am constrained to say

that this Address does not make any
mention of socialism. Here I do not
know whether the Government has
drifted from its own policy. Whereas
we have accepted democratic socialism,
why no mention is made of that in this
Address, why no single word is men-
tioned about it. Why ?

Coming to somie other points, in
spite of the fact that during thc whole
of last year there were serious atrocities
of a severe nature against our own Hari-
jan brothers and sisters, there is no men-
tion about it. Should not there be any
mention about it in the whole Address?
In spite of the fact that there were com-
munal disturbances in various parts of
the country and our Muslim brothers in
some arcas were simply massacred,
should it not be mentioned in the whole
President’s Address ? Then what zbout
the youth unrest 7 Today we find that
there is tremendous unemployment in
the country. The minds of the youth
are shattered. They feel that there is
no bright futurc for them whatsoever,
and when I go through the whole
Address, but for a minor reference to
unemployment—what is that reference?
It is in para 9 :

“Growth in agriculture and indus-
try is having a salutary effect on the
uvnemployment problem in the coun-
try. We have still a long way to go
to offset the effect of the two drought
years and to improve on the position,
especially about unempioyment
amongst technologists which is caus-
ing serious conccrn. A modes{ start
has been made with the programme
for employment of qualified engineers
in a self-employment programme.”
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Where is that programme? How long
are the suffering engineers to loiter in
the streets ? I have made it clear on
several occasions that last year 20 lakhs
students appeared for matriculation or
higher secondary examination, and only
280,000 could be accommodated or
allowed to be admitted in colleges and
universitics. Other students, who are
nearly 17 iakhs, are just loitering in the
streets in a frustrated atmosphere, Dur-
ing the next five years, 1 crore of stu-
dents between the age-limit of 15 or 22
will be roaming about here and there
for employment, and if nothing is pro-
vided to these youngsters, should we
take it for granted that this democratic
set-up, these democratic institutions will
continue in this country ? The greatest
danger to our democracy is unemploy-
ment. The greatest danger to our demo-
cracy is not taking into consideration the
agitated feelings of the vyouth, and
unfortunately there is no mention of it
in the whole of the President’s Address?
‘What is this democracy for ? What is
this freedom for ? We shall have to
think about it very seriously.

There is no mention regarding the
growing monopolies. My friend, Mr.
Rajnarain, rightly pointed out that the
elections have become a very difficult
matter for the common man. It is not
possible for any common man to fight
an election without the help of mono-
polists or their money. Their encourage-
ment at the political level is also a
menace to our democracy, danger to
our democracy, but there is no men-
tion about it in the whole of the Presi-
dent’s Address. Madam, I feel that in
this countrv today all parties should
come together, should sit together and
should think about the happenings in
the country, what is the present political
set-up, how the political parties have
been behaving. There are the opposi-
tion leaders who say that the Congress
has failed, but have they not sufficiently
realised that if Congress has failed, they
have failed and failed miserably ?
Should they not realise that also ? 1
do not want to blame this party or that
party, but, Madam, I do feel let us take
into consideration all these various
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dangers that exist in the country today,
but unfortunately no cognisance is
taken of it by the hon. President’s
Address. We won our independence.
What are the basic tenets of our inde-
pendence ? I feel that unity, integrity,
democracy, secularism and socialism
are the basic tenets of our freedom.

But if we cannot give a fruitful mean-
ing to these five basic tenets, this inde-
pendence has no meaning whatsoever.
We may be politically free. But what
about the social and economic freedom?
What do we see today even after 21
years of independence ? When I go to
several villages and I see those two
localities, one the maharwada and the
other the chamarwada on one side and
the locality of the Hindus on the other
side, my head bows in shame, After 21
years of independence, how can we
allow this sort of dual citizenship to
continue ? Why should this subordi-
nate citizenship be allowed to be conti-
nued ? Have we thought about it ?
How are we going to have a break-
through from this atmosphere, from
these social disparities and inequalities?
If we take into consideration the various
castes and sub-castes and the various
religions, where are the feelings of
harmony today ? Democracy has its
own evils, it has got its own good
things too, But there is nothing, under
the name of democracy.

THE DEPUTY CHAIRMAN :
Kindly wind up.

SHRI M. M. DHARIA : I am go-
ing to finish in five minutes. Others
have taken nearly half an hour. So,
you will please allow me.

THE DEPUTY CHAIRMAN : Not
from the Congress Party.

SHRI M, M. DHARIA : I will not
take much time.

Madam, I was making a reference to
the present democratic set-up. Now,
under the name of democracy, there are
efforts which are being made to mobilise
castes and sub-castes, Where will it
ultimately lead to ? Wil it
not crack the whole democratic set-up?
What is the meaning behind democracy?
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Is it for such a creation of castes and
sub-castes or for the mobilisation of such
castes and sub-castes that we have this
democratic set-up in this country ?
Should we not rebel against it? Simi-
larly, in the case of economic .in.equall-
ties, should we not take them into con-
sideration ? There is no mention of it
whatsoever here. There is the growth
of monopoly. In this country of 50
crores, more than 50 per cent of the
people are not getting even 50 paise per
day. There is no mention about it in
this Presidential Address. I feel that
every political party shall have to think
about it very seriously. We shall have
to resolve ourselves that we shall go
ahead with determination and courage
to see that economic and social equality
is established in this country and that
we shall establish it without losing a
single moment. And in that direction
we shall have to work. Therefore, I
appeal to the Government to take a
serious view of the whole situation. It
is no use being complacent., What I
smell after going through the whole
speech of the honourable President is
_the smell of complacency. We cannot
allow ourselves to be complacent. Let
us not be complacent. Let us take into
consideration all these serious dangers
to and stresses on our democracy. Let
us try to understand the mind of the
youngsters who are to be the true
rulers of tomorrow.

These ate my feelings, Madam. To
quote the real meaning of freedom, I
shall only read out from one of the best
poems of Rabindranath Tagore, I am
referring to the Collected Poems and
Plays of Rabindranath Tagore.

“Freedom from fear is the freedom I
claim for you, my Motherland,—
fear, the phantom demon, shaped
by your own distorted dreams;

“Freedom from the burden of ages,
bending your head, breaking your
back, blinding your eyes to the
beckoning call of the future;

“Freedom from shackles of slumber
wherewith you fasten yourself to
night’s stillness, mistrusting the star
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that speaks of truth’s adventurous
path;

“Freedom from the anarchy of a des-
tiny, whose sails are weakly yielded
to blind uncertain winds, and the
helm to a hand ever rigid and cold
as Death;

“Freedom from the insult of dwelling
in a puppet’s world, where move-
ments are started through brainless
wires, repeated through mindless
habits; where figuies wait with
patient obedience for a master of
show to be stirred into a moment’s
mimicry of life.”

I look at freedom from this point of
{ view. I believe that the Government
" will take due note of it. And the Presi-
i dent will know-—we have the highest
t regard for the President-—and it may be
in his mind. But ultimately the Presi-
dent’s Address is nothing but a review
by the Government. I am not criticis-
ing the President. I feel that the Gov-
ernment has failed to take this meaning
of our freedom which was in the minds
of our great leaders.

Thank you, Madam,

THE DEPUTY CHAIRMAN :
Mulka Govinda Reddy. Your
has 25 minutes.

Mr.
Party

SHRI MULKA GOVINDA REDDY
(Mysore): Madam, I listened very
attentively to the Address delivered by
the President on the 17th of this month.
It was insipid and uninspiring. As was
rightly stated by my predecessor, there
is no mention of socialism. There is no
mention of the efforts being made by
this Government which has accepted
socialism as jts objective to bring down
the disparities in income. There is no
mention how this society is going to be
transformed into a new socialistic
society wherein the oppressed and the
depressed will come into their own and

will have equal opportunities for their
development.

Madam, the President has referred to
the recent mini-General Elections that
were held in four States of Bengal, Bihar,
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U.P. and Punjab recently. The elec-
tions in Haryana were held much
earlier. What do we learn from these
elections ? In 1967 the Congress was
voted out of power in nine States and
President’s rule was imposed in five
States. The Congress did not like or
tolerate any non-Congress party or com-
bination of non-Congress parties to
come into power. And through the
machination and instrumentality of the
Governors, President’s rule was imposed
and the elected Governments were dis.
missed. Unconstitutional and illegal
interference by the Governors in these
States has paid dividends not to the
Congress Party which expected that it
would get the majority but to the oppo-
sition parties. And that is what hap
pened in West Bengal. That is what
happened in Punjab. That is what hap-
pened in Bihar. And in U.P. I am not
sure whether the Congress will get the
required majority.

Madam Deputy Chairman, here and
in the other House, charges of Central
interference in non-Congress States were
made and it is absolutely imperative
that a Council for resolving the Centre
State differences should be constituted.
This view was also supported by Mr.
‘Gajendragadkar, the ex-Chief Justice of
India. It is under the Constitution but
the Central Government has not taken
the trouble to constitute a Council of
that sort. In view of the fact that no
longer the Congress is enjoying the sup-
port and confidence of the people as it
did before 1937 and the other parties
are coming into power in the different
States, it is necessary that the delicate
question of the relations between the
Centre and the States should be properly
gone into and a Council is necessary to
solve such disputes.

Madam Deputy Chairman, another
interesting situation has arisen in Bihar
where no party gets the majority. It is
very unlikely that any party will come
into power there. If it does I will wel-
come it. But if it does not, then in-
evitably the President’s Rule will have
to be imposed in Bihar. But we would
very much like that a democratic party
should come into power or a combina-
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tion of parties should come iato power
in Bihar. This is not the first time that
this is happening in Bihar. Some time
back in Kerala a similar situation arose;
no party got the majority and the Presi-
dent’s Rule was imposed. Therefore, it
is time that an Electoral Reforms Com-
mission is appointed to go into this
question which would suggest ways and
methods of revising the present election
law either on the basis of proportional
representation or preferential system of
voting and some other methods may be
adopted so that such situations would
not occur again.

Madam Deputy  Chairman the
speakers who preceded me also referred
to election expenses. We have been
time and again demanding that there
should be a ban on contributions by
companies to political parties and the
expenses incurred by political parties on
behalf of the candidates should be in-
cluded in the returns to be filed by the
candidates. This was so previously.
But unfortunately it was amended and
the money spent by the political parties
are not included in the election returns,
so much so that corruption is rampant
and moneys collected from the big busi-
ness people are spent lavishly and the
election law is violated in spirit as well
as in letter.

There is a reference to the Fourth
Plan, that from the 1st of April the
Fourth Plan will come into being; it will
be implemented. For these three of
four years there was no Plan at all
there was a Plan holiday. We believe
firmly in the planned economy of this
country. We believe firmly that there
should be a socialist economy in this
country and to achieve that there should
be a Plan. T was sorry to find that the
Government is not serious in formulat-
ing the Fourth Plan and implementing
it. Year to year Plans are being formu-
lated and that too is not implemented
properly. Unless there is a proper
Fourth Plan evolved and implemented
it will be difficult to progress on planned
lines.

Madam Deputy Chairman, the last
two years, particularly the last year we
were faced with famine and floods and
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we have been faced with shortage of
food during the last twenty years. In
spite of 21 years of freedom, in spite of
more than Rs. 20,000 crores spent dur-
ing the three Five Years Plans we have
not been able to solve the problem of
floods, the problem of famine and shor-
tage of food. If the Government had
invested more moneys in agricultural
development, today instead of import-
ing foodgrains from other counlries and
going about with a begging bowl for
food to America or Canada we would
have been in a position to export food
from this country. We have many
rivers. Floods have not been properly
controlled. We have seen the devasta-
tion that has occurred on account of
floods. Some devastation has occurred
on account of famine condiions in some
parts of the country. All these things
could have been solved if there was
proper planning for agricultural deve-
lopment. I do not see why the Gov-
ernment should be so complacent. It
may be true that we have produced
more during the last year but that is
not sufficient for the mouths which are
multiplying every day. So we should
not be complacent about the agricultu-
ral production that we have achieved.
On the other hand what ever agricultural
production has been achieved in certain
areas. it is the rich peasants that have
benefited from it. The poorer sections
of the population have not benefited at
all. They do not get loans in proper
time. They do not get fertilisers. They
do not get irrigation facilities. They do
not get power facilities. It is only the
rich peasants that have benefited.

[THE VICE-CHAIRMAN (SHRI AKBAR
ALl KHAN) in the Chair]

The poor farmers have not benefited at
all. Therefore, the land reforms, Mr.
Vice-Chajrman, that were passed by
different States have not been imple-
mented at all. They should be pro-
perly implemented and all facilities for
the poorer sections of the population
should be afforded so that they can have
the benefit of freedom, they can get
their sons educated and they can get all
the other benefits that are available to
the richer classes.
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Mr. Vice-Chairman, we should also
learn something from the other count-
ries. We have rivers but we bave not
atilised them, We are quarrelling among
ourselves with regard to the distribution
of river waters. Mabarashtra, Mysore
and Andhra, Gujarat and Madhya Pra-
desh are quarrelling over the distribution
of river waters. The waters of these
rivers should be utilised for the bepefit
of the community. In a country like
Israel where there is paucity of water,
where there are deserts, these deserts
have been turned into gardens by utilis-
ing lake water which runs through pipes
for hundreds of miles. Here we have so
many rivers and we see devastation
through floods every year but we are
not utiilising these river waters for irri-
gation purposes in an adequate manner,

Mr. Vice-Chairman. the
according to the President, is recover-
ing. He is always having a complacent
view of things. The President, or the
Central Government!, thinks that there
is some improvement in some sectors,
that everything is all right. But it is not
so, Mr. Vice-Chairman. Even today
there are so many textile mills which
are lying closed down., There are so
many engineering industries which are
not functioning and there is growing un-
employment in the country. You were
good enough to refer yesterday that
thousands of engineers, diploma holders,
are going without employment, they are
loitering in the streets. If it is true of
Hyderabad, if it is true of Bombay, it is
true of Mysore and so many other
States in this country. There is grow-
ing unemployment of engineers, let
alone arts and science graduates,

economy,

The President has also referred to
this aspect of the matter that technolo-
gists are loitering and the problem of
unemployment is growing. Tf this pro-
blem of unemployment is not solved
propetly it will be very difficult to con-
tain unrest of the youth. The students
are hostile, The youth are frustrated
not in any one University. They are
frustrated in all the Universities in Tndia
and ¥ must warn the Government that if
the students take the situation very seri-
owly in their hand it is likely that they
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may overthrow the Government, That
is what happened in Indonesia. It was

about to happen in France and it is
happening in Pakistan today. So I warn
the Government that if sufficient steps
are not taken to solve the unrest, if
sufficient steps are not taken to solve
the unemployment problem, then we will
be in for trouble.

Mr. Vice-Chairman, it was already
pointed out that there is a rise of mono-
polists in this couniry. Recently answers
were given that the assets of Birlas and
Tatas have multiplied and there were so
many Birlas and Tatas of a minor nature
who were growing rich. The rich are
growing richer, the poor are becoming
poorer; that is the socialism that the
Congress Government is bringing about
in this country.

For any democratic Government to
function properly and effectively and
for the benefits to be reaped by all sec-
tions of the population, corruption must
be put down, And what is happening
to-day ? Corruption is on the increase.
So many Ministers and Chief Ministers
have been involved and charges of
corruption were made against the
former Chief Minister of Mysore. But
the Central Government and the Presi-
dent are keeping mum. They are not
enquiring into these affairs. We demand-
ed a commission of inquiry under the
Commission of Inquiry Act so that these
corrupt Ministers could be brought to
book. But when we made these charges,
they brushed aside these charges saying
that they were frivolous. Now for the
information of this House, Mr. Vice-
Chairman, let me quote the judgment of
the Supreme Court with regard to an
excise case in Mysore. In civil appeal
No. 2095 of 1968, the Supreme Court
of India has this to say :

“It is rather surprising that the
Government acted so hastily and issu-
ed licences to Respondent No, 4 on
or about September 18. It is not
quite clear how licences in respect of
1,168 shops could be issued on a
single day. The effect of this precipi-
tate action on the part of the Gov-
ernment was that the appellant could
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not on the next day obtain a stay of
the operation of the High Court’s
Order. There is ground for suspect-
ing that the Government was favour-
ing Respondent No, 4.”

So it is quite evident that the Govern-
ment was interested in a particular
excise contractor and they went out of
the way to help him. Here is how
corruption comes in. I need not prove
it; it has been upheld that corruption
was there in the Mysore Government
and I understand that the Supreme
Court Judge had this to observe, that if
there is any sense of responsibility in
the Mysore Ministry, they should resign.
We demand that they should resign, and
this is what the Supreme Court Judge
has said. . .

THE  VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN) : In the judg-
ment ?

SHR1 MULKA GOVINDA, REDDY:
Judgment I have read ouf, but these
were observations by the Supreme Court
Judge in the open court which were con-
veyed to me by some friends.

SHRI K. CHANDRASEKHARAN
(Kerala) : Anyway, he is going in ‘for
Vanaprasthasrama.

SHR1 MULKA GOVINDA REDDY:
That is what he has said. He is fond
of declaring that he wants to resign. He
did it in. 1965 when Lal Bahadur Shastri
went to Bangalore. He did it in 1967
before the general elections. He did it
sometime back. He is aspiring to be-
come the Prime Minister of India. He is
not retiring. It is only to fool the gulli-
ble public that he is making such fantas-
tic statements.

Mr. Vice-Chairman, this morning
there was an interesting discussion with
regard to the plight of Indians living
abroad. It is unfortunate that the Gov-
ernment of India is not evincing interest
as much as they should to safeguard the
legitimate interests of the Indians living
abroad or of persons of Indian origin.
Our embassies are not functioning pro-
perly. Dr. Antani stated that one of
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the Ambassadors accredited to Zanzibar
never visited Zanzibar and he did not
enquire about the welfare of the Indians
there, and did not assist them. 1 have
received complaints from some others
who were living abroad that some of
the Indian embassies are not function-
ing properly at all and they are not help-
ing persons of Indian origin or the In-
dian nationals there in their trade rela-
tions, They would like to improve the
trade relations between India and the
countries where they are living, but our
embassies are not helping them, The
Government of India should look into
these matters. Mr. Vice-Chairman, we
should not forget that at the time of
‘need. these people, whether they are
Indian nationals or persons of Indian
origin, have always come 1o our rescue.
In 1962 when India was attacked by
China, funds were collected and donated
to the Defence of India Fund by these
people. In 1965 when India was attack-
ed by Pukistan, funds were donated by
the Indians living abroad and they were
sent to the Prime Minister’s Defence of
India Fund. Therefore, it is our duty to
see that we give all assistance to the
Indians who are living abroad and if
they want to come here and settle down,
we should not stand on legal formalities
and technicalities.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : You have got 5
minutes more,

SHRI MULKA GOVINDA REDDY:
Yes. I am finishing. Mr. Vice-Chairman,
the President in his address has referred
to the West Asian situation. Yes, it is
true that the situation in West Asia is
very explosive. Some steps should be
taken to see that peace is restored there.
But peace imposed by the so-called big
powers will not be a lasting peace. We
know that for the last 20 years the Viet-
namese have been fighting. North
Vietnam is fighting against South Viet-
nam, and the Viet Cong are fighting
against the South Vietnamese; and the
Americans also were involved in the
fighting, Now the peace conference is
going on in Paris, I welcome the peace
conference and T hope it will come to
some settlement and peace will be res-
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tored there. But here all the parties
who were directly involved in the con-
flict are participating in the peace nego-
tiations. So whenever we want peace to
be restored in a particular area, it is
necessary that all the parties concerned
should take part in such peace confer-
ences. In Tashkent, for example, it
was at the instance of the U.SS.R., Pre-
sident. Ayub Khan and the late Prime
Minister, Lal Bahadur Shastri, met there
and the Tashkent Agreement was arriv-
ed at. The parties directly involved in
the conflict were asked to conduct peace
negotiations and come to a settlement.
And then there was truce. Similarly, in
West Asia, if we are really serious that
peace should be restored, all the parties
involved in this conflict should sit toge~
ther and negotiate. India had a splendid
opportunity of offering itself as a media-
tor in evolving some formula for the
solution of the West Asian crisis. Un-
fortunately, it identified itself with the
Arab countries and thus lost the splendid
opportunity of bringing about peace in
West Asia. | demand, Sir, that the
Jarring mission should be strengthened
and that we should see that all the
parties involved in the conflict partici-
pate in the peace conference. The Arabs
and the Israelis should live together. It
is their home. Nobody can say that the
Israelis are planted there. They should
live together. They should try to live
together and they can live together. A
lasting peace can be obtained only if all
the parties concerned participate in the
peace conference. Lastly, Mr. Vice-
Chairman, I come to our relations with
China and Pakistan. On 14th Novem-
ber, 1962 the Parliament took a solemn
pledge to see that all the areas occupied
by China were vacated and tha every
step would be taken by the Govern-
ment to see that such vacaton of
aggression took place at the ear est. It
is unfortunate that nearly seven years
have passed, but no effort has been
made to vacate the aggression commit~
ted against India by China. China is
growing in its potentialities of destruc-
tion. It has recently exploded eighth
thermo-nuclear weapon. Unless proper
steps are taken by the Government, it
will be difficult to safeguard the integ-
rity and sovereignty of India and in
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order to do that we must have friendly
relations with our neighbouring coun-
tries like Thailand, Malaysia, Singapore,
Indonesia, Australla and New Zealand.
Qur relations with our neighbours
should be more cordial and should be
more friendly. India, such a big coun-
try, should give all assistunce to these
countries, We should have friendly rela-
tions with Burma, with Ceylon, with
Nepal, with Afghanistan and other coun-
tries. Then only cur image, our posi-
tion to safeguard the interest of the
smaller nations, our position to safe-
guard the interests of democracy, will be
restored. Mr. Vice-Chairman, after the
Tashkent Agreement it was proposed
that ministerial-level conferences should
be held to seltle pending problems be-
tween India and Pakistan. Unfortunate-
ly, Pakistan is reluctant. I will be happy
if the present regime is dislodged and a
democratic regime is installed there and
more negotiations, fruitful mnegotiations,
take place so that the outstanding pro-
blems between India and Pakistan can
be solved. The Government of India
knows that while some of the ships and
cargo that were captured by Pakistan
during Indo-Pakistan war have not been
released, they have taken unilateral steps
to release the goods that were seized by
India. They should have some negotia-
tions with Pakistan and if it is not possi-
ble to have negotiations at the minis-
terial level, we should ask the US.S.R.
which was instrumental in bringing
about the Tashkent Agreement,—the
Tashkent Agreement is being violated
cveryday by Pakistan—that it should see
that this Tashkent Agreement is respect-
ed and the goods that were scized by
Pakistan are released.

Mr. Vice-Chairman, lastly, I am not
happy at all with the Address that was
delivered to us. There is no mention of
socialism, There is no mention of the
steps that the Government of India
wants to take to see that the disparities
of income that are now prevailing, are
reduced and that a new socialist order is
going to be ushered in this country.
I am unhappy about this Address and I
hope that the Government of India will
take care to see that some radical steps
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are taken to remove the inequalities that
are now existing in this society.

SHRI M. H. SAMUEL (Andhra
Pradesh) : Mr. Vice-Chairman, it is a
pyychological phenomenon that no per-
son anywhere n the world is ever happy
with the present (Interruptions)
Some people or most people are huappy
with the past and no one can be happy
with the future because he doe, not
know what is his future. Much is
happpening in this couatry and n the
world. There s a new Terment all over
world, 4 new .wareness of things about
them, a new hope, and it is very difficult
to speak about these things in the short
space of 15 to 20 minutes nor is possi-
ble to mention the whole lot of them in
a brief Address of the President to the
Joint Session of Parliament. | would,
therefore, confine myself to just three
paragraphs of the President’s Addiess,
paragraphs 25, 20 and 21.

Paragraph 25 refers to foreign uflairs,
It is coincidental that we have a new
Foreign Minister. As far as [ hnow
him, he is a very pragmatic person, res-
ponsive to changing conditions and a
person with a fresh spirit to look afresh
into the foreign policies of our country
which, in my opinion, do necd review
and readjustment. The President in his
Address reaffirmed peaceful co-existence
as our foreign policy. For the first time
he has not only not mentioned socialism
in his Address but he has also not men-
tioned non-alignment. . .

SHRI S. S. MARISWAMY (Tamil
Nadu) : It is very good...

(Interruptions)

SHRI M. H. SAMUEL : Well. you
may compliment him but I am not go-
ing to compliment him for that nor criti-
cise him, but I am merely taking the

circumstance for a discussion on the

subject.. . .
(Interruptions)

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Ne interrup-
tions please. He has only fifteen
minutes.

SHRI M. H. SAMUEL : 1 :m not go-
ing to cavil at minor am I going to cavil
at the omission of non-alignment in the
Address, becauce conditin vastly
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changed since it was first conceived by
Pandit Nehru, In Nehru’s time we were
a big power. India was a big Power
and the concept of non-alignment need-
ed a big personality to give it substance
and banner. In Nehru’s time, as I said,
we were a big in world affairs. People
used to consult us, take our advice. But
today the picture is very much shaded.
We have no Nehru and our big Power
status has now become but a shadow,
such a pale and inhospitable shadow
that even small nations do not like to
take refuge under it in the present hot,
blazing sun of current nuclear politics
in ihe world.

But I am not by any means suggest-
ing a change in the policy of non-align-
ment. No. But under the changed con-
ditions of today, of course, both of per-
sonalities and of status, I do think that
we need to review and readjust the base
and fabric of this policy.

I believe we are still the vanguard
bearer of the banner of non-alignment,
Who is now with us? At one time
Ghana was very prominent as a non-
aligned nation, but it is now enmeshed
in its own internal troubles.
we have Yugoslavia and the United
Arab Republic. But 1 should be for-
given if 1 say that these two do not lend
cven a modicum of strength to the
policy, to the concept of non-alignment.
I do not want to criticise the Presidents
of these two States, They have their
own limitations. They have their own
troubles. But 1 do think they in their
policies are the least non-aligned, The
sands of time are running out for most

of them even as they have al-

most run out for Field Marshal
t p.M, Ayub Khan. Yes, conditions have

changed indeed, very radically

changed, Therefore, we should
not only look to the hypothesis of the
concept hut also to the fabric and pur-
pose of it.

A little while ago I said that the
sands of time have run out for Field
Marshal Ayub Khan. Our relations with
Marshal Ayub Khan have been bad
enough but I suspect that our relations
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with whosoever succeeds him may pro-
bably be worse. Personally 1 do not
foresee any improvement in our rela-
tionship with Pakistan as long as the
present  generation  lasts. Maybe a
generation hence they may improve but
it is my firm conviction that the best
portion for good international relation-
ship is domestic health and stability. in-
ternal strength and stability, We must
therefore look to our fences in regard
to these matters.

I hesitate to speak about China not
only because we know so little of what
is happening in that country but also
because I distrust the statements and
other things that come from that coun-
try.  Therefore to me, China is an
enigma, shrouded in an embryo and
embeded in mystery. Our Prime Minis-
ter and Foreign Secretary Mr, T. N.
Kaul have given broad hints about our
desire to speak to the Chinese leaders.
They do not seem to have taken any
notice of them, but, on the other hand
we still hear the blare of propaganda
against us. And this, iy a positive
proof; China seems to be helping Pakis-
tan in a very big way. I calculated the
other day the loans and credit that
China has given to Pakistan during the
last 3 years comes to Rs. 142 million
dollars. T agree that we should not have
enemies all around us. We should make
up with one or both. But in doing so,
I hope our Government is keeping
Russia fully informed of our intentions
in the matter., This is very important;
otherwise, we shall be in a far worse
position than we were in 1962,

Now I would go to the domestic
affairs. In para 21 of the Address
though it refers to what are described
as “certain disturbing trends in our
national affairs” and “certain parochial,
regional, caste and communal move-
ments having caused tensions and
violence in the country”, I beg to sub-
mit that there is no mention whatever
of the problem of students’ restiveness,
which, I think, is quite apart from all
these problems that the Address men-
tions. Because I do not agree that the
students are yet influenced by only paro-
chial, regional, caste or communal con-
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siderations. I do not think they have
come yet to that mental adolescence to
take in these viruses but selfish and pro-
fessional politicians cry about these and
the students are excited and incited. No,
students have not yet fallen a victim to
these considerations. Now, students’
restiveness is not just our internal pro-
blem. It is a world phenomenon, I
sometimes wonder whether the students
are inspired by certain urges, noble
urges or just wayward indiscipline, I
need not elaborate on the extent and
dimensions of the students’ restiveness
in our country but you will agree that
it deserves study and remedy. The stu-
dents’ environment and milieu, the stu-
dents’ psychology, their behaviourism,
teachers’ role, parents’ responsibilities—
all these neced study and remedy.

I do not want to apologise for refer-
ring to the Telengana stir about which
some people have spoken on the Bill on
Public Employment and Mr. Achuta
Menon referred to it briefly yesterday
in his speech. You will remember that
it began with the students’ stir, They
were incited. They are not, I am sure,
so much aware of the safeguards or non-
implementation of the safeguards as
their elder politicians were. They began
the stir. Much was said in the debate
on the Bill on Public Employment and
Mr. Menon also referred to it. Reading
through these debates I discern a good
deal of misunderstanding which seems
to persist even after some people have
clarified the issue. Therefore, I pro-
pose merely to st ‘e some facts and I
hope the Members will bear with me.
For the economic development of
Andira Pradesh the formula agreed was
2:1 in relation to the expenditure be-
tween Andhra Pradesh region and the
Telengan1 region. This was decided in
consultat'on wi'h the Regional Com-
mittee and this, according to the figures
I will give you, you will judge yourself.
Take the Plan inv~v'ment. In the Second
Plan period the total investment in
Andhra was Rs. 188.60 crores. I will
leave out the points and give the round
figures, Of these Rs. 188 crores,
Rs. 124 crores were spent for Andhra
region and Rs. 64 crore- for Telengana
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—which is more than half. In the Third
Plan period, the total outlay in Andhra
was Rs. 352 crores of which Rs. 205
crores were spent in Andhra and Rs, 146
crores in Telengana which is three-
fourths, The outlay in Andhra and
Telengana regions from 1966 to 1969
was Rs. 130 and Rs. 102 crores respec-
tively, which comes to two-thirds in
Telenguna.

Take Major and Medium irrigation.
The investment wunder Major and
Medium Irrigation during the Plan was
Rs. 36 crores in Andhra region and
Rs. 21 crores in the Telengana region
which is two-thirds in Telengana.
In the Third Plan the expenditure was
Rs. 56 crores in Andhra area and Rs, 35
crores in Telengana area—more than
two-thirds.  The irrigation potential
created has increased from 82,000 acres
in Telengana during the Second Plan to
207,000 acres in the Third Plan,

Now take power generation. There
were only 18 villages electrified in
Telengana in 1956, by March 31 this
year it will be as many as 2029 villages
electrified, 627 in 1968-69 alone. In
1956-57, there were only 213 pumps
sets in the Telengana region; by 1969
there were more than 30,000 pumps
sets, of which 13,000 have been installed
in 1968-69,

1 come to industrial investment. The
bulk of the industrial investment during
the last twelve years has been in the
Telengana area. Central investment in
this period amounted to Rs. 84 crores
in Telengana (including Hyderabad) as
against Rs, 41 crores only in the Andhra
area. If the private sector investment
is also taken into account, the percen-
tage in the Telengana area would be
even higher.

Let me take roads. At the time of
the formation of Andhra Pradesh, the
total mileage in Telengana was 3647
kilometres. while in 1965-66 it was
9024 kilometres representing an in-
crease of 147 per cent.

Speaking of hospitals, the hospital bed
capacity in the Telengana area increas-
ed from 5215 in 1956-57 to 9563 in
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1965-66  In the same period, the
number of beds in the Andhra area has
increased from 8680 to 16392,

Take Technical Education. The num-
ber of seats 1n the engmeering colleges
in the Telengana area was only 185 1n
1956-57 as agamst 240 in the Andbra
area In 1965-66, the number m
Telengana increased to 885, represent-
mg an increase of 370 per cent as
against 870 m Andhra. Simulaily, the
seats 1 polytechnics in Telengana have
increased from 370 n 1956-57 to 1370
m 1965-66. representing an increase of
275 per cent. The seats in the Andhra
area increased from 490 to 1553. In
the medical colleges. in Telengana the
number of seats went up from 158 1n
1956-57 to 420 1n 1965-66, while in the
Andhra area it increased from 280 to
700.

1 am sorry, Sir, I have bored you
with these facts, but 1 have not only
given you the tacts ay they exist, but
also a comparative picture both in the
Telengana and in the Andhra areas. I
submit that the area from which I come
mm  Andhra Pradesh s Rayalaseema
which, many will agree with me, 15 far
worse in economic conditions.

SHRI A. D. MANI
desh) - Enxactly.

(Madhya Pra-

SHRI M. H. SAMUEL : Our fault is
that we have not made noise. On August
11, 1968 we submutted a memotrandum
10 the Deputy Prime Mimister about the
conditions 1n Rayalaseema, 1 want to
know what has been Jdone about it

Sir, T will take just a couple of
minutes and wind up. Paragraph 20
of the Address spcaks about the mid-
term elections, Though the mid-term
¢lections in the five States have been
conducted in a peaceful manner you can
see that the situation was loaded with
dangerous possibilities. One fact stands
out. The mid-term elections have not
brought about stability in these States.
Voters did not realise their responsibili-
ties, nor their interests. In spite of the
United Front victory in West Bengal, I
doubt if that State will have less in-
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stability now than it had before. Please
note that the United Front in West Ben-
gal is a conglomeration of disparate ele-
ments topped by a militant Marxist
majority. Whatever they may be and
whatever they may do, I have just one
or two requests to make.

SHRI M, H. SAMUEL : 1 beg of
the State,

SHRI M H. SAMUEL: I beg of
them not to betray the country. 1 beg
of them not to use their majority for
revolutionary methods but use it for
revolutionary policies—I am one with
you in that respect. Let us radically
change our policies. Yes, let us have a
new lodestar. Let us have a bold

banner, but please let us honour our
motherland.

Thank you.

SHRI KAJA MOIDEEN (Tamil

Nadu): Mr. Vice-Chairman, Sir, it is
gratifying to see that the President’s
Address gives the first place to agricul-
tural development. Agriculture, parti-
cularly 1n our country, is undoubtedly
entitled to first place in any plan or
scheme of development. If this special
importance of agriculture had been re-
cogmised by our planners from the
beginning, the economy of our country
would be much different today. How-
ever, 1t is good that this realisation has
come upon the Government at least at
present But stil, it seems strange that
one vital and integral aspect of any
scheme of agricultural development in
our country, namely minor rigation
schemes, has not found any mention in
the President’s Address Minor irriga-
tion projects consist of such items as
tapping of underground water, making
use of even small sources of surface
water, Keeping existing tanks in good
repair and excavating new ones, supply
of better varieties of seeds and manure
and they will yield almost immediate
results The considerable prosperity
resulting from such a scheme will in
turn make its own contribution to the
bigger schemes. This aspect of agri-
cultural economy, namely minor irriga-
tion schemes, has been earnestly and
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repeatedly urged upon the Government
and the concerned authorities by my
parly the Muslim League, for more than
the last two decades. Even now

if this scheme is put into operation more .

seriously and intensively, it will serve
as a decent source of strength to the
general economy of the country.

Next only to agriculture, handloom
is the most important industry in the
country, is the avocation of a large sec-
tion of the people in the country. It is
still carried on on cottage industry lines
and occupies a vital position in the life
of the people. Under the stress and
pressure of modern life it requires more
assistance to keep up its stability and
strength. The main and indispensable
requirement of the industry is the easy
and ready supply of yarn, also at a sub-
sidised price, and the finding of a good
and ready market for its products. The
present co-operative effort has not yet
caome up to the required level of helping
this industry sufficiently.

The President’s Address no doubt
makes some mention of the evil of com-
munal tension. But it is deplorable that

it does not sufficiently deal with the
communal and regional aggression
which, if anything, has only increased

in violence and volume during recent
months, The present state of affairs in
this respect has injured and distorted the
secular image of the country. Though
there is incessant talk in certain quarters
of the secularism of the countrv. in
actual practice nothing substantial has

been done for stopping the communal |

aggression perpetrated on the minori-
ties, particularly the Muslims. The
Muslims are not still allowed to have
an unimpaired sense of security. Their
life and property are brought into jeo-

pardy by the miscreants at will. Mosyues '

and Madrasas are demolished and gruve.
yards desecrated. Only a few months
ago, in Ramakrishnapuram within the
area of Greater Delhi, a grave-yard was
obliterated by digging out the dead
bodies from the graves and carting them
away to some other place,

A few days ago in the middle of this
very capital of India, that is, the Hazrat
Nizamuddin, 2 mosque had been pulled
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down and a grave-yard desecrated by

the authorities of the Delhi Administra-
! ion. In the face of such happenings
J where and how can secularism stay?
Under such circumstances how can a
Muslim minority have the sense of
security and live a peaceful life even as
they arc entitled to under the Constitu-
tion of India ?

The, President’s Address seeks to give
consolation to the affected people by
suying that a piece of legislation for this
purpose is now before Parliament, but
really speaking this is not at all a gues-
tion of any new legislative Act. Even
now there are laws in the country which
can deal with such activities and aggres-
sions. But were these laws put into
operation in the proper way against such
mijsdeeds ? Even without any new law
violence, regional and communal, could
{ have been sufficiently controlled with
the help of the laws which are already
in existence. But why did not the autho.
rities concerned make use of these laws?
The law mentioned in the President’s
Address has not yet been passed by
Parliument. After years of aggression
a few weeks ago prosecutions were
launched against some papers under the
existing laws. Why was not such action
taken in the previous years when there
was aggression? One noteworthy fact
cbout these recent prosecutions is that
the great majority of the prosecuted
| papers belongs to the minority cominu-
¢ nity which wrote criticising the aggres-
sion perpetrated upon members of the
Muslim community.

Sir, the Address

President
of the
issue of Urdu language which has been

‘ of the
{
|
i’agitating the minds of the Muslims
i

made no mention whatsoever

painfully for so many years past. The
demand that Urdu should be made a
second regional language in U.P., Delhi
and Bihar and given a fair deal in the
other States is a very reasonable and
irresistible one. The Government of
India which has got the responsibility of
securing equality of treatment for the
minorities must in equity and justice take
necessary steps at least now when so
much emphasis is laid on national integ~
ration. When speaking of equality and
justice they point out to the Constitution
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of India which provides them the neces-
sary provisions but should they who
respect the Constitution not implement
those provisions ? Surely justice to all
concerned and the interests of the coun-
try consist in the implementation of the
Constitution and the laws of thc coun-
try in the true spirit.

Thank you.

SHRI Y. ADINARAYANA REDDY
(Andhra Pradesh): Sir, it is gratifying
to note that in the President’s Address
a very great stress has been laid on agri-
cultural development, not only the pro-
duction side of it but also the scientific
side which will help to produce more in
the country. Fertilizers and high-yieid-
ing varieties have been used in the
country to produce more and even the
tertilizer position has improved of late
but I must say that the fertilizer that
the people of the purticular areas want
is not being supplied to these areas. For
instance, in Andhra some varieties of
fertilizers which are not wanted there
are being supplied. The fertilizers that
the people there require have got to be
supplied if the people are to really take
wterest and use them.

We are still far behind in producing
our own tractors and fertilizers that the
tarmers need. Today we are not able
to supply the farmers as many tractors
as they need. There is another {factor
also. The Government is conscions of
the need for maintaining reasonable
prices for the agricultural produce which
is a verv good incentive to the farmer
to produce more. Along with irriga-
tional facilities what the farmer needs
today is supply of power at a cheap
rate. Supply of chcap power to the
villages will not only help the farmers
to produce more but it will also change
the very social system of the villagers.
That will provide employment to the
unemployed to a much larger extent.
Therefore the Government in its Fourth
Plan must see that top priority is given
to power throughout the country so
that not only the farmers can produce
more but also the extent of unemploy-
ment could be reduced. Here I must
make a mention of my own State,
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Andhra, where production of electricity
is at a very low level, It is a State with
31 crores of population, It supplies to
others but their per capita consumption
at the end of the Third Plan was only
25 kws, whereas the national average is
120, Therefore I make an appeal to the
Government to see that special efforts
are made for electricity development in
Andhra by taking up some Central
power schemes as they have already
done in Madras and other places.

Sir, the President’s Address has also
made mention of a very important thing
in paragraph 21 about which everybody
has been speaking in the House. Even
at the risk of repetition T would also like
to say something about it. It has been
said here that parochial, regional, caste
and communal movements have caused
tensions and violence in the country.
Sir, this is the vyear of Mahatma
Gandhi’s centenary and in this year
there have been arson and loot organised
by communal elements, fascist elements
and anarchist elements all over the
country. Whether it is in Bombay or
Assam or in Telangana, these elements
have taken advantage of the situation
that arose from time to time. For ins-
tance, in Bombay it is the border dis-
pute that was taken advantage of by the
Shiv Sena and then by the rowdy ele-
ments in the social structure. It is not
& new factor that today these forces are
1aising their heads. On 7th November
1966 we had witnessed the same type of
demonstrations and we saw what hap-
pened just outside the Parliament House
here. In the name of cow protection a
few hundred sadhus armed and abetted
by communal forces in the country tried
to capture the very citadel of democracy,
this Parliament House, when we were
sitting here and discussing things. That
was the situation and but for the timely
intervention of the police and the armed
forces of our country they would pro-
bably have captured this very House
itself. This reminds me of the Weimar
Republic and how it went out of hictory
in Germany. After all Hitler was in a
very small minority but he played on
the sentiments of the people by saying
that their nation was the greatest in the
world and theirs is the only nation that
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could rule the conntry. With this fascist
ideology, by raising such sentiments
they captureé the imagination of t@e
people and they could capture power 1n
that country. Similarly if we tolerate
these forces in this country any more—
we have been tolerating these forces for
long, even organisations which had or-
ganised and abetted the murder of
Mahatma himself—if these forces are
allowed to continue to have their way, it
will be no wonder if the fate of the
Weimar Republic is repeated in our
country also.

Then, again, in his Address, the Presi-
dent has mentioned the extreme political
elements, either fascists or anarchists,
whatever they may be. I have only
mentioned one or two organisations.
The other side of the picture also we
have got to see. There are the Naxalites
who have been trying to create an arm-
ed revolution in the countryside of Ben-
zal and in Kerala State. This also has
to got to be taken care of by the Gov-
croment. If our Government is com-
placent about these things—I want to
warn them again—we are going to hand
over this country either to the fascists
or the anarchists. That situation should
not be allowed to happen at any stage.
They have been very clearly stating their
objectives in open speeches, through
propaganda leaflets and there is no secret
about their aims and objectives. There-
* fore, I do not know why the Govern-
ment hesitates to ban these organisa-
tions and take firm steps to deal with
them.

Then, again, these forces have, to a
laige extent, influenced the minds of
the student community in the country.
Whatever might be the causes of certain
incidents in colleges and universities,
violence has broken out in a number of
cases. What I feel is that the ideologies
of these forces of anarchism and fascism
have got a great influence on the minds
of the student youth, who today see a
very bleak future for their uplift. My
own feeling is that the students a< a
community are fair, idealistic and very
upright in their dealings. But when
they are being used by certain selfish
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elements for their party purposes or pri-
vate purposes and that is being allowed
by the Government, we do not know
where it is going to lead. I would like
to quote here our former President, Dr.
Radhakrishnan, what he said about stu-
dents, and he had touch with them for
long. He said :— !

“The solution to the student unrest
lay not in closure of schools and hos-
tels but in providing the youth a
spiritual outlook and in the leaders
setting up an example if not of probity,
at least of common decency.”

This is expected of the leaders of all
political parties. He further says. What
then was wrong today ? He asked and
answered :—

“Today the tragedy of scepticism
and Nihilism is sweeping the student
community. They have no purpose
and no direction in life. They lack
hope. What can education give us ?
Ask the students today.”

This is what he said addressing the
Gujarat Vidyapith convocation on
18-10-1965.

Again about the student unrest the
Vice-Chancellors of the Universities in
the country held a conference on
18-10-1968 and they made some recom-
mendations for solving the problem, I
do not know how far the Government
has implemented them. Anyway. 1
wc_;(tjxld like to quote some of them, They
saiq ;-—

"Serious attention should be given
to the introduction of more field work
into the curriculum, social service and
work experience.”

The most important of their recom-
mendations was

“Promotion by every possible means
of personal contact between teachers
and the students.”

This is a recommendation where the
teachers alone are responsible, If they
are not prepared to abide by these ins.
tructions, the Government must take it
up and see that it is enforced as far as
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possible. The students by themselves
are not a bad lot. That is what 1 have
found. They have been meddled with
by a number of forces. One 1s the
seffish politrician, They may be anybody.
I do not name people. I do not men-
tion any parties. But it is the selfish
pelitician who tries to exploit the stu-
dent community for his personal bene-
fit and party propaganda. That should
be looked into by all political parties.

Then the second element, who is
very dangerous, 1s the educationist who
turns into a politician, If the educa-
nonist, who is expected to guide the
students of the country on right lines,
himself turns into a politician and tries
to mterfere in the students’ activities
and takes sides, I do not know what will
happen to the students. This has got
10 be checked at every level. Then. of
course, there is the economic aspect.
‘The student feels that his fulure is
bleak. He does not know what his
future is after his education. That is
why after getting frustrated due to all
these mental and psychological factors,
he tries to indulge in all these violent
activities and falls a prey to so many
influences. That is as far as the stu-
dents are concerned,

With regard to the foreign pohicy, I
will just say one or two words and wind

up. The President has said that our
foreign policy is based on the broad
punciple of peaceful co-existence. This

is a legacy that has been left to us by
Pandit Jawaharlal Nehru and in the pre-
sent world of conflicting ideologies and
power politics, I do not see any other
way out, That is the only thing that
we oan preach to the world for promot-
g world peace through cooperation
amongst the nations of the worid. In
this connection, we have been follow-
ing the policy of non-alignment. Non-
abgnment does not mean neutrality. It
means active participation mm the affairs
of the world, day to day, and cxpress
our opinions in the right manner.
Being non-aligned and accepting the
principle of co-existence, I do not see
why we have not been recognising cer-
tain countries in this world. There have
been de facto countries, countries like
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East Germany, Israel and Noith Viet-
nam, We are not having relations with
these three countries, as we are having
with other countries. Thus the base of
the conception of non-alignment itself is

destroyed, if we do not have mnormal
relations with these three countries in
all respects.

Thank you.

SHRI THILLAI VILLALAN (Tamil
Nadu): Sir, every year there will be a
day for stock-taking and opening new
accounts. So also the President’s
Address 1s a political stock-taking of the
past year and opening of new accounts
for the coming year. Before passing
my remarks on this occasion, I want to
mthe mention of two things which
were mentioned by two hon. Members
of this House, one by Mr. Parthasarathy
the mover of the motion, and the other
by Mr. Mahabir Dass, another Member.
‘The mover of the motion, when nc made
his speech on the motion, mentioned
that due to regional attitude two of the
States suffered in the growth of indus-
trialisation, namely, Tamil Nadu and
Maharashtra, He said they suffered a
lot due to their regional attitude. Mr.
Vice-Chairman, I want to say that this
is not correct and at the samc time I
want to say that this is an unsympathe-
tic and uncharitable remark made by
the hon. Member. Due to recession
there is no growth of industrialisation
not only in Tamil Nadu and Maharashtra
but in al} the States for the past two
vears The Fourth Plan is yet to be
put to function. It will be done only
1n the coming month, For more than
one year there is no Plan at all. But
my hon. friend said that due to regional
attitude Tamil Nadu suffered and there
is no new industry for the past two
years during the period of the D.M.K.
regime. He attempted to cast a slur on
the party, but his attempt is futile be-
cause not only in Tamil Nadu but in
any other State there is no new industry
in the last year, because there is no work
at all in the line of planning, 1n the
line of creating new industries.

Another point made out by another
friend was that in the non-Congress
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Ministry, that is the D.M.K. Ministry,
in Tamil Nadp, 42 Harijans werc burnt
in a particular village—as if the Gov-
ernment has burnt 42 Harijans. It was
a clash between two sets of Harijans.
Oue set burnt the other. There is a
case pending before the criminal court.
1t is sub judice, and the Government
has also appointed a one-man Comiris-
sion to go into all the grievances of the
Harijans in that area,

Now I want to proceed to the Presi-
dent’s Address. Most of the Members
regretted the Address for not mcation-
ing this point or that point. I want to
deal with three points mentioned in the
speech. In the speech it has been men-
tioned :

“Our countiy is rich in resources. .
Our people are skilled craftsmea. Our
scientists and technologists are some
of the best which any. country could
boast of. While we can argue with
one another within the limits of
1eason and rationality about the best
means and methods to be adopled for
reconstructing our society, we can all
unite in a purposive effort to build the
India of Gandhiji's dreams and to
endeavour to wipe every tear from
every eye”,

We find tears are rolling on the cheeks
of the common men of the country, We
are attempting to wipe it out but for
the past two decades we are not able to
do that. Instead of wiping the tears we
are joining the weeping crowd and also
shedding tears. Why ? If we put the
question why, the answer is there itself.
In the same sentence we can find the
answer. We are not able to wipe out
the tears as we are adopting wrong
means and methods. Here we have to
sit and find out the means and methods
mentioned in the Address. But we are
adopting the wrong means and methods.
That is why we are not able to wipe out

the tears of the common men for more

than two decades. The tears have be-
come an ocean. The time allotted is
very very limited. so I cannot deal with
the ocean itself. T can take three drops.
One by one T want to deal with. The
first drop is rcgarding the regional or
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parochial organisations. It has also
been mentioned in the speech itself. We
can find there two sentences, Mr. Vice-
Chairman :

“Parochial, regional, caste and com-
munal movements have caused ten-
sions and violence in the country.”

“The country also faces the danger
of violence from certain extremist
political groups.”

W, are witnessing that there are organi-~
sations which are poisoning the minds
of the people. There are organisations
which are indulging in violence but we
are not taking any action against those
organisations. So far as the Shiv Sema
of Maharashtra is concerned, we are
discussing it in different shapes for the
past four days in both the Houses. We
are also going to discuss the same prob-
fem in the next week. So I do not want
to take the precious time of the House
to discuss about the Shiv Sena in detail
but I want to mention only this point.
This is an organisation and I can call it
the illegitimate son of Congress which
has been brought into existence during
the election in Bombay to defeat Mr.
Krishna Menon. The members of this
organisation were used as tools against
Mr. Krishna Menon. The monstrous
child is against the mother itself. Tt
wants to devour the mother herself, That
is the real situation. So far as the other
extremists in Kerala are concerned, no
action has been taken, but we are men-
tioning that parochialism has shown its
ugly head. We are telling that extre-
mists are strong in one State or an-
other. But I want to stress that imme-
diate action should be taken against
these organisations.

Then the next drop of tear is regard-
ing the stable Government. Here there
is mention about this by this sentence :

“Every political party should en-
deavour to ensure political stability
which is essential for rapid social and
economic development.”

In the dictionary we can find two meun-
ings. Stable means firmly fixed. That
is one meaning. Another meaning is
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the building set apart and adapted for
lodging and fceding horses.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Let us go by the
known meaning. not by the dictionary
meaning.

SHRI THILLAI VILLALAN : I am
telling this with a purpose. With a speci-
fic purpose 1 am saying that there are
two meanings. So far as the stability
of Government is concerned, the Cong-
ress is asking for stable Government.
But, Sir, after the horses have run away
they want to lock the stable. In five of
the States the Congress is responsible for
toppling the Governments, The Congress
is responsible tor imposing the Presi-
dent’s rule but they say that they want ]
stable Government. In our part there |
is a story about the chicken thieves.
They will steel chicken and prepare
‘birryani’ and they will join with the
persons who are in search of the chicken. |
So also the Congress which is responsi- |
ble for toppling those Governments in °
the States says. “We want stable Gov-
ernment. we want stable Government”,
Stable means firm in one sense. Stable
means the house for horses in another
sense. 'The horses have run away. Now
the stable is locked. That is the situa-
tton.

That is the Constitution. They are
attempting in two ways; in toppling the

non-Congress Governments, they are
adopting two ways. One is open; the
other is mysterious. By the open

.method. they sav that law and order has
broken down in that particular State.
Then they will bring in the President’s
rule. To explain the other method, I
want to deal in detail about Tamil Nadu.
In the election of 1967, the Congress
got 50 seats and the DMK got 138
seats. Before 1967, the Congress got
138 seats and the DMK 50. The people
of Tamil Nadu turned the table by a
silent revolution in that State. They
turned the table correctly—previously
138 seats the Congress got; now the |
DMK got 138 seats. Previously the |
DMK got 50 seats; now the Congress
got 50 seats. They have turned the
table silently. without any whisper or |
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any murmur; they have changed every-
thing. So also, for Parliament out of
the 39 seats, the DMK contested 25
seats and they got success in all the 25.
The other parties got 11. Only three
members belonging to the Congrsss
came out successfully. They are those
three in the Lok Sabha. By deceptive
way, if any of these three is made a
Minister, of course. the Constitution
allows it. This will be a way of toppling
the Government there. There are two
provisions in the Constitution regarding
the Council of Minister. One is article
74 and the other is article 75. Article
74 says that there shall be a Council of
Ministers, with the Prime Minister at
the top to guide and aid the President for
executing his functions. That is the
gist of this provision. The other provi-
sion deals with the other functions of
the Ministers but not with this aspect.
My point is this. In our State, a parti-
cular party has been defeated the people
totally rejected the Congress in Tamil
Nadu. At the same time for Parliament
also they sent only three Congressmen
out of 39 candidates., They are only
50 in number in the State Legislature.
The Constitution allows it—if a particu-
lar person is successfully elected to
Parliament, he is legally entitled to be
a Minister. If he has been made a
Minister and comes to the State what
will happen ? It is against the spirit of
democracy. That is my humble sub-
mission.

AN, HON. MEMBER : Humble
submission to the House ? Or to whom?

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Do not disturb
him. Mr. Thillai Villalan, you have
got only three more minutes. You have
already taken 13 or 14 minutes.

SHRI THILLAI VILLALAN :
Sir

Yes,

It is against the spirit of democracy.
Some lacunae aic there in the Consti-
tution. A Council of Ministers can be
formed by the party which enjoys the
majority in Parliament, of course. But
we cannot inject the majority of a parti-
cular State into another State. Just as.

-
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they are injecting cement into the hills
in Nangal to strengthen the hill, we can-
not inject the majority of a party of a
particular Statze into the other State.
There is a Constitutional lacuna. That
is against the tenets of democracy. We
must find some way out for this.

So far as the third tear drop regard-
ing the relations between the State and
the Centre are concerned, before 1967
the position was different; after 1967,
the position has been changed. As
Ivor Jennings correctly puts it, the consti.
tutional difficulty will be felt only when
one party rules at the Centre and an-
other party rules in the States. That
situation has arisen only after 1967. For
example, in Tamil Nadu, the DMK is
the ruling party; at the Centre the Cong-
ress is the ruling party. Now, the rela-
tions between them before 1967 may be
cordial, the State may be obedient and
the State may be a servant even to the
‘Centre. Now, the position has been
changed because in these two places,
different parties are the ruling parties.
Previously, the confrontation between
the two was only in the field of alloca-
tion of funds. Now the position is en-
tirely different. There is confrontation
in the field of Constitution, in the field
of law and order and in other things.
‘We are witnessing a dispute between the
‘State of Kerala and the Centre. We are
also expecting the very same troubles
between West Bengal and the Centre. In
50 many States, there is a growing ten-
dency about the assertion of their own
rights against the powers of the Centre.

So, my submission would be that there
should be a permanent body to consider
all these disputes between the States and
the Centre, not only in regard to finance,
‘but in other fields also. There is a pro-
vision in the Constitution itself for
forming a Centre-State Council. Under
article 263 we can form an Cenlre-State
Council for discussing and taking deci-
sions regarding the relationship between
the State and the Centre. That may be
formed.

With these remarks, I conclude
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SHRI GULAM NABI UNTOO
(Jammu and Kashmir): Mr., Vice-
Chairman, Sir, in the beginning, I may
remind my friend just right to me—he
elaborated his party position versus the
Congress Party’s position. But I think
this is not the right occasion. If there
had been a Resolution about the Centre-
State relationship, that might have been
better and proper. However, I may
say that some hon. Members expressed
their anxiety that no mention of the
word ‘socialism’ has been made in the
President’s Address. 1 am not worried
that such a word is not there. What I
am worried about is that there should
be an effort towards socialism whether
that word is being mentioned or not.

However, I rise to welcome this
Address because .there are some good
points that the President has made in
his Speech. One cannot expect that the
President in his Address will touch on
all the issues facing the nation at pre-
sent. But it gives one tremendous satis-
faction to see that he has touched on
the most important issues and problems
that we face at present. Firstly, he has
taken a very pragmatic and correct
appraisal of the situation by giving a
lead to the topic of agriculture—he has
said that our country 1is hasically an
agricultural country.

5 P.M.

Sir, our country being an agricultural
country we have always to depend upon
the development of agriculture for the
development of all other branches of in-
dustry and economy. In this regard the
most important thing for agriculture is
the availability of water. However
gigantic the space our country has and
however tremendous the potentiality of
water, the fact remains that we lack in
organised system of water; we have a
very poor irrigation system. Besides
that when we like to tap our irrigation
resources we cannot forget that without
electricity we cannot dig out or tap the
under-surface water for better agricul-
ture. ‘Therefore, irrigation and power
go side by side; they are of prior im-
portance for the development of agricul-
ture. In this respect, I may submit. the
President has rightly referred to the
constitution of an Irrigation Commission
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and also the construction of an all-India
grid that will connect electricity of the
various States with each other so that
power consumption is available to all
States on equal and smooth basis.

Here I may submit that it is the irri-
gation and power resources which serve
our economy and are the backbone of
the country’s economy and  area
guarantee for the development of agri-
culture; yet we cannot forget that this
irrigation and power system has to suffer
on account of controvercies between the
various States, Take, for example,
Mysore, Maharashtra, Punjab, U.P. and
so many other States which have on
their borders some itrigation system or
power system., These States have al-
ways disputes to settle between them-
selves. In this respect I beg to submit
that power and irrigation instead of find-
ing a place in the State List should be
exclusively in the Central List. While
on the one hand, it will result in quick,
proper and smooth distribution of power
and electricity, on the other it will re-
move the most important irritant that
this country is facing at this time with
regard to certain disputes between onc
State and another and allowing regional
and parochial tendencies to grow and
develop. So my submission will be that
power and elcctricity should be entirely
the concern of the Central Govern-
ment. In whatever State the power or
irrigation system is located it should be
directly controlled by the Centre,

The second thing that I may have to
submit is that when we talk of the deve-
lopment of agricultural co-operatives
and other systems that are a guarantee
for the development of the economy as
a whole, the question is about the handle
which controls the entire economy, and
that weapon is money. Wherefrom this
handle, this money will come ? We
have already enough money but the
trouble is that it is not with us; it is
with certain private concerns who use
it and exploit it as and when thev like.
Therefore, the President ought to have
mentioned in his Address the necessity
of handling this weapon so that the en-
tire economy of the country could be
fully and properly controlled. There-
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fore, unless this country goes in for
nationalisation of banks it is not possible
cither to develop agriculture or to deve-
lop industty or to sustain and protect
the public sector that we have ushered
in,

Su, my submission is that when we
talk about the development of agricul-
ture the fact remains that a major part
has been played by nature itself rather
than>the human hand. Therefore, un-
less we nationaliSe the banks, take the
handle of the entire economy in our
hand, control the economic system
directly and effectively, it will not be
possibie for agriculture or for industry
or for any other part of our economy to
develop in this country. If we are able
to do that, we will not only save our-
selves on this front, but we will not
allow this monster to reach the stage
when it will devour the whoie system of
our socialistic pattern. We can fight
this monster only if we take away that
weapon which they have in their hand.
Unless we do that we will fail cn all the
fronts and allow the entire nation to
face a very acute crisis which all sys-
tems, where there is no conirol over
banking, usually face. Therefore, 1
strongly submit that the President has
failed to mention the necessity of con-
trolling and nationalising the banks,

Secondly, the President has mentioned
in his Address that an integrated econo-
mic development in this country re-
quires political stability. It js true that
political stability will be the result of
economic stability and economic stability
will be the result of political stability.
While trying to understand it we should
not forget that in this vast country of
various cultures, languages, religions,
castes and other parochial and regional
tendencies we have to face many prob-
lems, and we are at present facing such
problems. In Bombay, for example,
there is the problem of Shiva Sena while
in Assam there is another problem and
in Andhra there is yet another problem.
These problems will grow because we
have to accept this question as it iv. We
cannot forget what we are, We mav
quote other socialist countries, yet we
have to see what we actually ourselves
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are, We are a community ot various
castes, various religions, various colours,
various languages, various cultures.
Therefore, we have to accommodate all
these things and allow these things to
develop to the extent they are needed
and not allow them to dominate the en-
tire scene.

Suppose there is a language issue, or
a regional jssue or a cultural jssue. It
should not dominate the entire national
scene. It should confine itself only to
its true field. But wunfortunately our
economic and political system is such
that we have allowed ourselves to fall
into contradictions, We have left the
economic weapon, i.e., the banking in-
dustry, in the hands of private owners.
Those private owners who are called
«apitalists are very shrewd. They are
aware that unless and until they engage
the common man in the issue of race,
in the issue of language, in the issue of
region, in the issue of caste, in the issue
of Harijan versus Brahmin and Hindus
versus Muslims, they cannot be safe and
alive. And so they exploig this back-
ward tendency of the people. If we
feave that weapon which is in their
hands at present for five or ten years
more, the weapon is so sharp that no-
body amongst us will be able to take it
away from them. We will have to bow
before them and they will rule this
country. Therefore, it is highly advis-
able and desirable even at this moment
to take this step and nationalise the bank-
ing industry so that all the evils of this
country which are mainly economic
evils will be solved. There is no alter-
native to it. Any other alternative will
be torn into contradictions; it will be
self-contradictory. If you want to take
the country on the path of socialism,
unless one has the banking industry, one
has no control, one has no force, hew-
ever magnanimous or august the Parlia-
ment or the legislature may be. It will
be only on paper. Unless you have this
weapon of money with you, you cannot
control the national economy. Another
point I may submit,

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): You have only
two minutes more.
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SHRI GULAM NABI UNTQO : One
point, Sir. With regard to the foreign
policy, I am of this view that the policy
we have been pursuing so far is quite
relevant, proper and has achieved divi-
dends. Therefore, on this frent, I con-
gratulate my Government for success-
fully pursuing the policy of peaceful co-
existence. But I must emphasise one
point; that is, peaceful co-existence can-
not be fruitful unless we peacefully co-
exist with our neighbours, Pakistan and
China. As far as Pakistan is concern-
ed, it is so small and petty a country
that we can afford to be magnanimous
towards it. As far as China is con-
cerned, we are a big country and we
can face it safely. Our aim should be
that we should be friendly with our
neighbours,

Then the President has mentioned
about the introduction of some Bills,
There is one Bill which relates to the
extension of a law to Jammu and Kash-
mir. We have always been welcoming
the extension of any good law to the
State of Jammu and Kashmir. And this
law we will welcome. Rather we will
urge that all good laws which have so
far not been extended should imme-
diately be extended to Jammu and
Kashmir. But I have to submit one
point here. The President has applied
in his wisdom, though it was required
at that time, article 35(c) of the Consti-
tution; that is not actually part of the
Constitution; jt is a Constitution appli-
cation to the Jammu and Kashmir State,
1t is envisaged in that article that how-
cver inconsistent an Act passed by the
State may be with regard to the funda-
mental rights, however inconsistent it
may be with article 13 of the Constitu-
tion, the Court will not take it into con-
sideration. And the term of that article,
according to the President’s Order, ex-
pires on April 1969. My submission
will be that the President should not
now allow it to continue on the statute
book, because it is a crippied form of
the application of article 13. Article 13
is the only guarantee for the citizen. In
the past it had been applied in a very
crippled, very narrow way. I wish that
the President does not further allow that
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article to continue in force.
stop. Thank you.

It should

DR. K. RAMIAH ° (Nominated) :
My, Vice-Chairman, Sir, [ am glad you
are giving me a few minutes. 1 will not
take much of your time. Being a nomi-
nated Member has both advantages and
disadvantages. You do not get your
chance until the end and you can keep
abreast of the points already made ia
the discussions. The disadvantage is
that practically all the points are al-
ready mentioned and you are nowhere.
Still 1 would like to draw your attention

to a few points in the President’s
address.

It is good that it has been stated that
agriculture has had a breakthrough and
that the industrial front also shows a
recovery, It is very gratifying that im-
provement in agriculture with a produc-
tion of nearly 97 tonnes of foodgrains
in one year changes the economy of the
country by increasing the national in-
come by about 9 per cent. This is a
very significant fact. Some people have
said that we had a good crop in 1964-
65 also. But the 1967-68 crop is very
much higher than the 1964-65 crop and
it cannot be attributed mainly to a good
season, rains and so on. It is partly
due to the efforts in intensifying agricul-
ture that is being followed—growing of
high-yielding varieties, fertilising them
and giving all the facilities to the far-
mers. Yesterday I found one of my
colleagues to my right would not believe
that any progress has been made on the
agricultural front. As one interested
in agriculture, during the last six months
T have attended seminars and field days
organised by the farmers in Mysore, in
Orissa, in Punjab and in Madras. It is
really surprising to see the great en-
thusiasm of the farmers who have had
their experience in growing these high-
yielding varicties. Therefore, the prog-
ramme of increasing the production of
97 million tonnes to about 120 million
tonnes by the end of the Fourth Plan is
quite feasible and can be accomplished
provided we do not slacken our present
efforts. Production of a large quantity
of foodgrains also creates other prob-
lems. You have got 1o build up buffer
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stocks and find satisfactory storage
houses to prevent it from going to waste
and spoilage by vermins and insects.
Fertilizers, one of the kcy powmts 1n
this progiamme, are still in short supply
and greater production of the same in
the country would involve also additional
storage facilities. More than anything
else, you have got to keep the price for
the agriculture produce at a fairly satis-
factory level.

Although in the intensive cultivation
of high yielding varieties progiamme we
are. dealing with crops like maize, jowar,
bajra. wheat and rice-—the first three
are minor cereals—it is the pump or the
advance we make in rice and wheat that

| can make a real conitibution to the in-

creased production. In the case of
wheat we have been lucky that the new
varieties from outside could be multiplied
and straightway cultivated on a large
scale. But in the case of rice these
varieties have their own limitations, They
are particularly good for growing in
some areas, but they do not do equally
well when grown in the rainy monsoon
season. But I wish to bring to your
kind notice that the ICAR has been re-
organised as an independent concern
and there is a team of young men, well
trained and well qualified who are in
charge of the improvement of different
crops. There is an ali-India coordinated
project for each of these crops, wheat,
tice. jowar and so on, and a very inten-
sive work is going on here. I can
assure the people here that in another
year or two we will be producing our
own varieties which are very much
better than the ones which we have got
from outside. Now, the growing of high
yielding varieties and the intensification
of agricultural cultivation is practically
confined to irrigated areas. We have a
large area under rainless conditions and
these methods would not be applicable
there, and therefore, we have got to
have improved water resources. We
need research not only in making the
best use of the existing supplies but
also to supplement our supplies by
tapping underground water. The prob-
lem of tapping underground water is
not anything different or any difficult so
far as the river valleys and the deltas
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are concerned. It is a teal problem
when you come to the south of the
Vindhyas, the central plateau of the
peninsular India where you meet with
hard rock. And it is really surprising
how even with the high yielding varie-
ties people are tempted to bore and
blast rocks. One has to go and see in
Coimbatore. They have gone to 200 or
300 ft. blasting the iock and they are
growing jowar, bajra, rice, sugarcane
and so on, and they are getting big
dividends. It shows that the farmer is
well convinced of the efficacy of going
in for these high yielding vaiieties, There
is. however, not all a rosy picture. We
know that it is the better or well-to-do
farmers that have reaped the benefit
from these programmes. The Govern-
ment is well aware of this position. Al-
though the small farmer does realise the
advantages of introducing and adopt-
ing these high yielding varieties, some-
how he is unable to meet the situation.
We are glad that there has been a com-
mittee set up under the chairmanship
of one of the Planning Commission’s

Members, Mr. Venkatappaiah, which
has examined this question very
thoroughly and has brought forward

certain recommendations. 1 hope the
Government will take care to implement
these recommendations so that the dis-
parity between the big farmer and the
small farmer in utilising these varieties
will disappear.

The e is another point, the provision
of large scale credit to which the Presi-
dent has drawn attention. We are told
that the cooperative movement and the
banks will take care of it. I know from
per-onil experience as well as by my
talk to the farmers that the cooperative
movement, except in certain places, has
not been a success. Even in the banks
it is only a few who do take interest in
agricultual development and are going
about it in a large way. Very many of
the big banks are not interested in agri-
culture or agricultural development. 1
do not know why we are speaking in
this Parliament about social control of
banks and so on. It does not seem to
have had any effect so far as the larger
banks are concerned.
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The rapidly growing and intensive
cultivation is changing and has changed
already the subsistence-farming into
making agriculture an industry. But
unless the prices are Kept up, as I men-
tioned before, there is great difficulty in
making the farmers take to the improved
practices on a large scale, Our rapidly
increasing population not only needs
food, but food of a beiter nutritious
quality. We are told by the scientists
that the age between [ to 5 in children
is the most vulnerable age and the brain
development practically ceases by 5, and
this is the critical time when the child
has to be fed with a fair amount of pro-
teins. And the Food Corporation Or-
gangsation of the United Nations DRas
already drawn the attention of the deve-
loping countries to this gap in the pro-
tein production. Now, I may bring to
your notice that under the new scheme
of the ICAR in improving crops and
producing new varieties, we have in-
cluded the programme of evolving new
varieties which not only give a higher
yield but also rich in proteins which the
particular grain is supposed to have.

Lastly, Sir, the President has drawn
attention in his Address to some unm-
healthy movement in different parts of
the country, To my mind I think the
basic reason for this is the disparity in
the development of the areas. In the
distribution of credit or finance from

the Centre, population has been taken
as one of the conmsiderations. But it is
better that when giving effect to large

industrial schemes or irrigation schemes
or even agricultural programmes, greater
attention is paid to the reallv backward
areas so that they can come up and face
the issue better than the already deve-
loped areas. Thank you.

SHRI B. K. MAHANTI (Orissa) :
Mr., Vice-Chairman, Sir, I associate my-
self with the Vote cf Thanks that is
proposed to the President for his Address
to both the Houses of Parliament. It is
Customary that in the beginning of the
budget session the President addresses
both the Houses of Parliament, and in
his Address generally mention is made
of the policy in regard to the activities
during the past year and the policy to
be followed in the coming year. But in
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this Address I find that almost the same
policy that was followed last year, has
been enunciated as the policy to be
followed the next year, Nothing new
has been said. On the other hand, no
reference has been made to socialism.
No reference has been made to non-
alignment policy. And a sort of appre-
hension has been created due to indis-
cipline and violence that is committed
here and there, Sir, it has been said
that political stability should result in
economic stability and ultimately demo-
cracy will have its stay in India.

We have to see that unless there is
economic stability, you cannot have
political stability.  Millions of our
people are hungry. ‘They are not having
enough to eat and they are roaming in
the streets. You go to Calcutta or
Bombay and you see a large number of
unemployed there. We also see that
there is not adequate employment oppor-
tunities. Under these circumstances it
is but natural that a stalemate has been
created and it is heading to anarchy. It
has been said that the economic condi-
tion has improved. If there has been
any improvement in the economic con-
dition, it is primarily due to agricultural
output. The agricultural output has
been increased due to adequate rainfall.
Therefore it has to be seen that no
complacency is created in the minds of
the Government and of the people by
simply saying that we have economic
stability and there is some stabilisation
in the prices. What we have to do, what
the Government has to follow is they
should have planning, planning with
some purpose and some meaning with
a socialistic bias. Unless that is done
you cannot give adequate employment
and that is the need because there are a
number of people unemployed and there
is not enough of employment oppor-
tunity. In this connection I would refer
to the State of Orissa and the economic
condition preventing there, In Orissa we
have vast forest resources. We have
all the mineral potentialities and we
have a vast coastline. We have all that
but we do not have enough industries.
Unfortunately the present government
which is a coalition—I always say it is
2 coalition based on opportunism—and
L5RS/69—7
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by what they have done the entire hopes.
of the people of Orissa have been
shattered, That is evident from what has
happened during the last two years,
when nothing has been done by the
Government of Orissa. The little re-
sources also have been cut down by the
abolition of land revenue. Who are
benefited by that ? It is the big landlords,

having thousands of acres, the erst-
while Rajas and Maharajas  who
have benefited, not the common
man. Not only that. One of the

forest resources was Beedi leaf—we call
it kendu leaf. A crore of rupees has
been bungled by the State Government
in this connection and it is evident from
the judgment of the Supreme Court,
When an opportunity comes, I will quote
it but a crore of rupees has been mis-
managed on account of which the
State is in complete financial chaos, The
responsibility can be squarely fixed on
the Government and this is sufficient
for the appointment of a Commission
of Inquiry to enquire into this bungling.
They have been all along talking of im-
propriety. All the words were quoted
from the dictionary, 1 do not like to
use the same words which the Members.
opposite used on the floor of the House:
but I must say that they have bungled
and they have improperly cut down the
revenues by following certain measures.
which they should not have done. In
this connection I would bring to your
notice that a few years ago a hue and
cry was raised about the appointment
of a Commission and it was appointed.
It was alleged that Mr, Patnaik and his
colleagues have bungled with the State
finances and they have misappropriated
the money and abused their political
power for their own benefit. But un-
fortunately they will be sorry to see that
not a single case has been proved where
bungling has been done. On the other
hand Justice Khanna has commented
that there has been development in the
State of Orissa during the regime of Mr.
Patnaik and his colleagnes. When this
matter was raised here I was one who
said that it was a State matter and the
Parliament was not competent to discuss
it because we have a quasi-federal type
of Government. We have clear-cut divi-
sion of responsibility and therefore we
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should not discuss it here but urnfortu-
nately the friends from the Opposition
wanted that there should be Central
intervention and they submitted a memo-
randum to the President and ultimately
a Cabinet Sub-Committee was appoint-
ed, the CBI was sent, it even resulted in
bringing a vote of no-confidence in the
Lok Sabha. I do not like to detail what
happened but I point out that when a
similar memorandum was given by us
to the President of India, at the instance
of the Home Minister the State Govern-
ment appoinied Judge Mudholkar. Ile
has given a report. Why is the State
hesitating to publish it? Why are they
not coming out with that report and say
that they are free from the charges ? To
find out a prima facie case it was
appointed. While we go to the court
for the publication of a Commission’s
report, they go to the court for non-
publication of the report of a Judge like
Mr. Mudholkar, This is the state of
affairs jn Orissa. We have a responsibi-
lity and for the discharge of that res-
ponsibility we have every right to ask
the Government of India to get it pub-
lished. They have bungled, they have
brought misery to the people of Orissa
and now the State  Government’s
finances is almost in a bankrupt condi-
tion. If financial disciplne is not
brought about, we have to think cne
day about Central intervention in the
State where purposely and knowingly
they have brought the State’s finances to
such a pass. I have a few points to
make here. We, Members of Parlia-
ment from Orissa, gave a memorandum
to the President of India and we are en-
titled to get a reply from the President
as to what has happened to that. Un-
fortunately we have not got it. There-
fore through you I demand from the
Government here that they should fur-
nish us with a copy of the repoit that
was given by the retired judge, Mr.
Mudholkar,

Coming to the industrial development
in our country, T would bring a few

points for your consideration. We have |

a few public sector industries under the
H.SL. We have invested Rs. 1,000
crores on them but what results they
are yielding it is for us to consider. 1
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am sorry to say that they are not yield-
ing the results or returns which we
should expect from them. This year
we have observed the 15th Steel Jubilee
and it is for us to assess how much
progress has been made in these 15
years and if there are any mistakes, we
have to correct them. Unfortunately
the labour relations in those is not satis-
factory. Everywhere there is trcuble
and sometimes they are created by poli-
tical parties. 1 hope the National
Labour Commission which is going
into the future labour policy of the
country will give its report soon and
the Government would come forward
with a comprehensive legislation to give
justice to the workers in the public
sector and elsewhere.

As I was referring to in the begin-
ning, there has been widespread indis-
cipline in this country, indiscipline
among the student community and in-
discipline among the working class and
indiscipline among the unemployed
youth, This is a matter which should
be looked into with all seriousness and
efforts should be made, chalking out
proper plans, to solve this problem.

This year, simply because our econo-
mic condition has improved a little, we
should not be complacent. Government
should take a correct and proper view
of matters and do the needf{ul. With
a clear understanding and in clear terms
all these problems should be discussed
with all seriousness and solutions have
to be found for them.

Thank you.
SHRI DWIJENDRA TAL SEN
GUPTA (West Bengal): Mr. Vice-

Chairman, Sir, I have tabled an amend-
ment.

SHRI LOKANATH MISRA (Orissa):
Before he begins, Sir, I would like to
say this. There has been some refer-
ence, the previous speaker made refer-
ence to Orissa’s affairs. T do not want
to reply to those specific matters now.
1 propose to reply to them on Monday.
I say this because at Jeast that hon.
Member should know that T am going
to speak on those matters on Monday.
I keep him informed of this. I do not
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want to say things when people are ab-
sent. He may be present on Monday
to hear me speak dealing with those
specific matters.

SHRI . DWIJENDRA LAL SEN
GUPTA : Mr. Vice-Chairman, Sir,
my amendment was No, 71 and my
points of regret were that no reference
has been made in the President’s speech
to (i) the growing regional tendencies
and causes thereof; (ii) the deterioration
of Centre-State relations and causes
thereof; (iil) the huge unemployment in
the country and its menacing effect; (iv)
the chronic poverty of the common man
and solution thereof; and (v) the erosion
of the moral values of life. In brief
this is all what T wish to develop today.
The points are eloquent; they speak for
themselves. This is neither the occasion
when T can develop each and every such
point at length to make it impressive,
nor shall I attempt the same.

Mr, Vice-Chairman, Sir, on Tuesday,
that is, on the 18th, we had a Calling-
Attention on the Shiv Sena in Bombay.
This is nothing but a
disease that has caught hold of our body
politic. Now in West Bengal, if any-
body visits tomorrow, there he will find
under the stamp of the Bengal Nutional
Volunteer Party the demands, “We
want 90 per cent employment for Ben-
galis”. This has been the cry every-
where. In Assam at least I remember
the two linguistic riots. In the first Ben-
galis were attacked and in the second
Marwaris were attacked, on a large scale.
The slogan was ‘Assam for Assamcse’.
Our friend, Mr. Mahitosh Purkayastha,
of the Congress said openly in this
House that many Congress leaders in
Assam, the top rank Congress leade:s of

Assam were at the helm of this move- |

ment in Assam. Mr. Vice-Chairman,
Sir, therefore, from Bombay to Assam
we find that there is a slogan that every
State should belong to the people of that
State. Then for whom India ? Then
India for none. And how to stop it ?
If these riots cannot be stopped, our
national integrity will be damaged; our
national independence will be in jeo-
pardy. To put it pointedly, the cause
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behind, the cause behind the riot is the
economic poverty. It is not that a
Bengali Sen Gupta has any difference
with Mr. Mahitosh Purkayastha of
Assam or with Mr. Mohan Dharia of
Maharashtra. No, nothing of the Kind.
It is the common man, who is suffering
from the pangs of starvation, who is
really unemployed in spite of being edu-
cated and having a healthy body, and
he does see that the Government here at
the Centre, has put him in the position
where he is now. The Government, in
the last twenty-two years, has not come
to the rescue of the common people.
So the common man thinks of uproot-
ing the man of a different State who is
working there and earning his livelihood.
The root cause is the man’s suffering.
He has no animus against another
individual coming from another State.
His real grievance is that he is unem-
grievanCe  stems
from that. So his grievance must be
redressed if we want to do away with
the growing regional tendencies. So,
essentially it is an economic problem
and it has got to be tackled economically,
And quick industrialisation is necessary.
Unless and until every able-bodied
young man, educated or uneducated,
gets employment, this cry of regional
tendencies will be there. You cannot
stop it. But you can stop it by another
slogan—but that will be temporary; that
cannot be for all time—that our nation
is in danger. When the Chinese attack-
ed India we gave the call that the nation
was in danger. At that time we lost all
feelings of regionalism. We thought
like Indians. But that is an emergency
slogan and it cannot be a slogan for all
time. That slogan will have no mean-
ing and no appeal to a hungry mouth.
You cannot give a slogan to quench
hunger. A hungry man only sees that
his employment potential is being taken
away by a man of a different State. So
Mr. Vice-Chairman, Sir, I squarely
blame this Government here that they
bave directly or indirectly been instru-
mental in creating this problem, which
was not there earlier.

Then, Mr., Vice-Chairman, [ come to
Centre-State relations and the causes
thereof. The other day, in West Bengal
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we had the mid-term General Election.
If you ask me, the voting against the
Congress there was based on a major
consideration. And what was that major
consideration ? The Congress at the
Centre, the Congress in the State, and
the Governor who is at the dictates of
the Government here at the Centre, by
an intrigue, removed from office the
popularly elected Government led by
Mr. Ajoy Mukhberjee. So the voting
was against the Congress in this mid-

[RAJYA SABHA]

term election—that is my lurking suspi-
cion; I may be right, may be wrong, So
such a voting played a very important
role. Apart from that West Bengal
suffers from another grievance with the
Centre; not West Bengal alone, the whole
of India, all the States I can say. The
grievance is that the States are being
made to starve so that the Capital can
flourish and that certain States are be-
ing patronised by some important men
of those States in the Centre. If one
particular State has no important man
in the Centre and therefore has no say
with the Government hete, that State
has nothing to get from the Centre.

The first one was political; the second
one was economic and the third thing is
industrial development. There is an im-
balance. Certain States are developing
too fast whereas some States are nof.
My own State I can submit with confi-
dence, having the advantage of coal,
having the advantage of market, having
the advantage of raw materials, is still
not flourishing because of certain licens-
ing policies of the Government of India.
The Government in the last ten or
twelve years has given licences to certain
States of the west and the south but not
to Bengal. This is the feeling and the
Government has got to explain this
economic imbalance at least in matters®
of licensing.

Then I come to the huge unemploy-
ment in the country and 1ts menacing
effect. Originally in the First Five Year
Plan we talked of industrialisstion.
Throueh industrialisation the unemploy-
ment nroblem was to be solved but we
found that unemployment was increas-
ing and not being solved. Then came

the policy for agricultural development
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and we neglected the industry. That is
how because of the defects in planning
instead of solving the problem of un-
employment we find it is growing every
day. So what will the unemployed
people do ? The unemployed people
will indulge in politics which is charm-
ing, which has got a quick appeal. It
may not be in the best inferests either of
themselves or of the country. The un-
employed people are expecied to exer-
cise their discretion in national interests
or in their own interests. Any talk of
revolution will appeal to him. If you
say there will be revolution. ycu come
with me, that will appeal to him. What
is wrong ? Unless I can show him the
right way, unless I can show him light,
he is bound to be in the other camp.
What has the Government done for this
category of people ? What is the
idealism the Government has placed be-
fore them ? How does the Government
want to solve their problem ? There is
nothing about it.

Chronic poverty of the common man
and the solution thereof. Now we all
know that the earning of an average
man in this country is not even 25 paise
but a man has got to spend Rs. 2 for a
meal. So he can have a meal of Rs, 2
which may be his normal balanced diet
only once in eight days. If he can
starve for seven days on the eighth day
only he can get his meal. For seven
days what will he be doing ? He will
be thinking how to remove this Govern-
ment, how to displace this Government
which ha¥ failed to give him even the
minimum subsistence. That is what
happens. If the country goes the Com-
munist way, if the country goes wrong,
today I will be the last person to blame

anybody except this Government be-
cause this Government has created a
condition in which nobody can live

honestly, soberly and in a rational man-
ner. The Government is irrational and
they have created irrational conditions.
Then how do you expect the people to
remain rational ? The man is thus in
starvation and poverty but as against
that he finds that the wealth of this
entire country is accumulated in the
hands of 75 families as is evidenced by
the Report of the Monopolies Commis-
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sion. He cannot think that it is earnest
earning. He thinks : I am honest and
suffering but he is dishonest but he is
prospering and so let me also choose
the dishonest way of lite. So if he
chooses the dishonest way of life how
can you blame him when you bestow
the honour of Bharat Ratna, Padma
Vibhushan and such things on people
who have no moral values of lhife, who
have abandoned everything sacred and
who have only all the money and an
indecent way of life, may be cinema
actresses, may be multi-millionaires, But
these impoverished  people who cannot
have cven a meal for seven days, who
can have a meal only on the eighth day,
cannot be expected to have an honest
way of life. So by encouraging a sec-
tion of the people you have introduced
an element of dishonesty in our body
pohties  This Government has not only
ruined us economically, it has ruined us
morally also,

That brings me to my last point—
erosion of the moral values of life. If
a country has no money it can rise up
provided it hay character, provided it
has industry, provided there is imagina-
tion. Japan was reduced to dust in the
second world war: so also Germany,
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They have industry and they have grown
up again. Not a single factory of this
country was demolished in the second
world war but our foreign loans at the
time of the British was Rs, 500 crore-

but now it is Rs. 35800 crores odd
Wherefrom has this money come and
where has all this money gone 7 Did

we borrow all this money only to get 1t

accumulated in a few hands ° Who-
ever was the leader of the countiy,
Jawaharlat  Nehru or Lal  Bahadur

Shastri or Indira Gandhi, they could not
gnve a call to the nation: they did not
behave v the manner they should have
S0 what  wan you expect trom the
common man ’ These are ymportant as
pects 1n the life of our country ond
these are not reflected in the Address ot
the President  So Afr. Vice-Chainman
I wonld only s that the Addiess was
not «n objective one  That is my pomt,

THE  VICE-CHAIRMAN
AKBAR ALI KHAN)- The
stands adjourned tll 1100
MOT1 W,

(SHRI
House
A M., to-

The House then adjourned
C bt mme minutes pst five
o) the dockh ull eleven of the
cdock on Frday, the 21st
February, 1969.



